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v INTRODUCTION

I, the Chairman Railway Convention Committee, 1078 having
been authorised by the Committee, present this Fifth Report of the
Railway Convention Committee, 1973 on action taken by Govern-
ment on the recommendations contained in the Fourth Report of
the Railway Convention Committee, 1971 on “Commercial & Allied
Matters (Part II)”. 5

2. The Fourth Report of the Railway Convention Committee, 1971
was presented to both the Houses of Parliament on the 25th April,
1973. Government furnished their replies indicating the action taken
on the recommendations contained in the Report on the 15th Sep-
tember, 1973, 8th July and 27th July, 1974. At their sitting held on
the 20th November, 1974 the Committee considered Government’s
replies and finalised their comments thereon. The Committee also
considered and approved draft Chapter-I of the Report.

3. The Report has been divided into the following Chapters:—

1. Report.

II. Recommendations which have been accepted by Govern-
ment.

III. Recommendations which the Committee do not desire to
pursue in view of Government’s reply.

1V. Recommendations in respect of which Government’s replies
have not been accepted by the Committee.

V. Recommendations in respect of which final replies of Gov-
ernment are still awaited.

4. An analysis of the action taken by Government on the recom-
mendations contained in the Fourth Report of the Railway Con-
vention Committee, 1971 is given in Appendix. It would be observed
therefrom that out of 141 recommendations made in the Report, 112
recommendations i.e. 79.5 percent have been accepted by the Gov-
ernment and the Committee do not desire to pursue 18 recommen-
dations i.e. 12.7 percent, in view of Government's replies. The replies

) e



of the Government in respect of 7 recommendations i.e. 5 percent
,have not been accepted by the Committee. Final replies of Gov-

ernment in respect of 4 recommendations i.e. 2.8 percent are still
-awaited.

[

Now Drumx;
‘December 9, 1074 . ... S
Agrahayana 18, 1896 (S.) Chairman,

Railway Convention Committee,

(vi)



* ; CHAPT!{JR' 1
REPORT
Passenger Traffic (S1. Nos. 2 and 3):

In paragraphs 1.18 and 1.19 of their Fourth Report on “Comnr;ar-
cial and Allied Matters (Part II)”, the Railway .Conventian Com-
mittee, 1871 had observed that the provision.of transport facilities
for passengers had not received as close an attention of the: Railways
as it should have, in view of the dependence of a large number of
people on rail transport, particularly for long dlstances ‘While
recognising that the contraint on resources could be a limiting factor
for provision of adequate passenger facilities and amenities, the
Committee had pointed out that for that very reason there was a
greater need for, perspective and detailed planning so as to allocate
‘the scarce resources appropriately in the order of priority.

.. 2. The Committee had fux;ther observed that if this careful plan-
ning had been done right from the beginning of the First Plan, the
".Rallways would have not been faced with such an acute problem
of co,ngestlon on trunk routes as well as rail transport for metropo-
lit@n and other capital citxes The Committee had stressed that the
Working Groups constituted by the Planning Compission to go into
the requirements of Passenger Traffic for the Fifth Plan should exa-
mine the matter in all its aspects with gpecial reference to the back-
log which had accumulated in the matter of provision of adequate
transport facilities to passengers particularly on the trunk routes
so as to suggest a concrete plan of action with proper priorities.

8. From the reply furnished by the Ministry, the Committee note
that an analysis of Third class (now Secend class) nom-suburban
passenger traffic indicates that there had :been rapid increase in
travel by mail and express trains both in terms of number of origi-
nating passengers and passenger Kms. However, there was a lower
rate of increase.in travel by other passenger trains.

4. In a further reply ! fumished to the Committee, the Rly. Board
have stated that planning for coaches was done on the Indian Rail-
' ways on the basis of increase in “Passenger Kms.” and not on ‘ori-
ginatihg passengers’. The increase in passenger kilometres was used
o0 develop additional vehicle kilometres reguirements based on
' Rrogressively improving nqQrms ‘of vehicle usage and availability.
“The Railways’ original Fourth Plan had anticipated an increase of
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23.06 per cent in vehicle kilometres during the Plan period. How-
ever, the provision made in the Plan based on the limitation of pro-
ductfon capacity as well as resources, was expected to allow an
increase of nearly 19.8 per cent in the non-suburban passenger vehi-
cle kilometres. For the suburban traffic the estimates had to be
determined by trend projection.

5. The Ministry have further stated that although it has not been
possible to provide for the entire growth of passenger traffic during
the Fourth Plan due to terminal difficulties, want of adequate line
capacity on trunk routes etc., so far as non-suburban long distance
passenger traffic was concerned, the requirements were largely met.

6. From the data furnished by the Ministry of Railways, the
Coinmittec observe that while there has been an increase of 41.2
per cent and 184 per cent in passenger kilometres—suburban and
non-suburban respectively during the Fourth Plan period, vehicle
kms, have increased by 11.5 per cent only during this period. This
is indicative of the fact that there has been little improvement in
the travelling conditions of the common third class passengers dur-
ing the last five years and that over-crowding on the Railways has
become more or less endemic. The Committee therefore. reiterate
the recommendation made by the previous Committee that the re-
quirement of passenger traffic for the Fifth Plan should be examin-
ed in all its aspects and a concrete plan of action drawn upto pro-
vide on a priority basis, additional coachesitrain services on sections
where there is heavy congestion and over-crowding.

Procurement of coaches (Sl. No. 9):

7. In paragraph 140 of the Fourth Report the Railway Conven-
tion Committee, 1971 had pointed out that as against the plan pro-
gramme of placing 6.450 coaches on line on additional account during
the Fourth Plan period, the procurement during the first three years
of the Plan was of 3,648 coaches only. The Committee had. expres-
sed the hope that the production units would be fully geared up so
that the Plan target for provision of 6,450 coaches was fully achiev-
ed.

8. From the data furnished by the Ministry of Railways, the Com-
mittee observe that there was a shortfall of as many as 176 BG and
165 NG Coaches as against 4125 BG and 200 NG coaches programmed
for manufacture during the Fourth Plan. The order for manufacture
of NG coaches was actually placed as late as in October, 1971,

9. The Committee regret that it should have taken about two
vears for the Ministry to take a decision on the question of manu-
facure of NG coaches in the light of the Report of the Uneconomic
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Branch Lines Commmitiee which was submitted to Government in
December, 1980. The Commitiee desire that at least for the Fifth
Plan, the requirements for each of the gauges, particularly the
narrow gauge, should be thoroughly gone into and fixed realistically,
year-wise, having regard to the present trends and the perspective
plans of the Railways.

Performance of M/s. Jessops (SL. Nos. 11 and 12):

10. In paragraph 142 of the Fourth Report, the Railway Con-
vention Committee, 1971 had observed that the performance of
M|s Jessops with regard to production of metre gauge coaches and
Electric Multiple Units had not been very satisfactory. They had
cxpressed surprise that the number of man-hours per coach required
by Jessops was 24 times that required by the Integral Coach Factorv.
As majority of the shares of the Company are held by the Govern-
ment. the Committce saw no reason why Government huad not
taken effective and expeditious steps to streamline the functioning
of this Unit so as to optimise its production. The Committee had also
stated that since the firm would now be turning out integral coaches
of the type produced by the Integral Coach Factory, it was necessary
to ensure that the number of man-hours per coach required by
Jessops were comparable to those required by the Integral Coach
Factory.

11. In paragraph 143 the Committee had further stated that
they would like the Ministry of Railways to report to the next Rail-
way Convention Committee the action taken on the Report of the
Technica] Committee appointed to investigate the possibility of
increasing the production capacity of Jessops and the results

achieved,

12. The Committce note from the reply furnished by the Minis-
try of Railways that according to the Ministry of Heavy Industry
the cost of production in M/s Jessops is not comparable to that of
the Integral Coach Factory due to the difference in the method of
computation of man-hours in the two units. The Ministry of Rail-
ways, however, are of the view that although there can be differencc
in the method of computation of labour man-hours and other ele-
ments of costs between Jessops and Integral Coach Factory, the
total cost of a finished coach manufactured by both units should be
comparable. The Ministry of Railways are, therefore, of the view
that since the total cost of Jessops coach is very much higher than
that of the ICF coach. the observation of the Railway Convention
Committee, 1971, that Jessops should streamline their production

with a view to reduce costs, is pertinent.
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13. In regard to the action taken on the Report of the Technical
Committee, the Ministry of Heavy In'clustry",to whom the matter
was referred by the Ministry of Railways for comments, have advised
that they are not aware as to who appointed this Committee and to
whom the Committee submitted their report. The Ministry of Rail-
ways have since supplied relevant references to enable the Ministry
of Heavy Industry to trace the connected papers at their end and to
send a final reply. The same is still awaited.

14. The Committee are greatly perturbed of the apparent lack of
coordination between the Ministry of Railways and the Ministry
of Heavy Industry in the vital matter of effecting reduction in
the cost of manufacture of coaches by Jessops so as to make it
comparable with the cost of manufacture of similar units in the
Integral Coach Factory. The Committee stress that the matter should
be jointly looked into by the Ministry of Railways and the Ministry
of Heavy Industry at a high level and they should be informed of
the concrete action taken in pursuance of this recommendation.

Census of occupation of passenger trains (Sl. Nos. 20 and 23):

15. In paragraphs 1.74 and 1.77 of the Fourth Report, the Rail-
way Convention Committee, 1971 had expressed regret that accord-
ing to the latest census of occupation of various classes of accommo-
dation provided in the trains, the extent of over-crowding ranged
from 12 percent to 86 percent on the Broad Gauge and 20 percent
to 115 percent on the metre gauge in the third class (now Second
class). This did not obviously take into account a large number of
passengers who were left behind from the mail and express trains
on the waiting list. The Committee had, therefore, come to the
conclusion that these figures of over-crowding which by themselves
presented a sorry state of affairs, did not reflect the correct state
of over-crowding in third class which was very acute, particularly
on the fast maillexpress trains.

16. The Railway Convention Committee, 1971 had further observ-
ed that they were not convinced if the dimensions of the problem
of over-crowding in third class had been fully realised by the Rail-
ways and whether the methodology followed while carrying out the
census of occupation of passenger trains ensured a realistic appraisal
of the same. The Committee had, therefore, recommended that t'hc
census operations should be so developed and defined as to provide
reasonably accurate forecasts of the growth of traffic in a particular
area so that advance action could be taken to cater to the traffic
that may be gradually building up.
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17. The Ministry of Railways have stated in their reply that for
the purpose of estimating the growth of passenger traffic, projections
-are made after considering various alternatives such as linear time
trend, population growth/ MedioA&li‘ihcome etc. and on this basis
planning of  additional rolling stock, line. and terminal capacity is
undertaken. The purpose for which a census is taken is limited to
finding out the state of occupation on trains on each section. Based
on the census result, loads of trains are augmented if room permits
or by change of traction Wherever line capacity, terminal car ~rity
-and stock is available, additional trains are also introduced.

18. The Committee note that while the Ministry of Railways
do not deny that the peric{dical census of occupation of passenger
trains does not quite correctly reflect the extent of over-crowding
in third class (now second class), the Ministry do not find any
scope for refining the methodelogy followed in conducting the cen-
sus. The Cemmittee are not quite convinced that it is not possible
for the Ministry to refine. the technique of conducting the cepsus
of occupation of passenger trains so as to indicate the trends in the
growth of passenger traffic which would enable the , Ministry to
‘take advance-action for catering to the same. The Committee would,
‘therefore, reiterate the recommendation of the previous Committee
in this regard - and would like to be informed of the action in the
matter in due course.



. CHAPTER I -

RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY
: GOVERNMENT

Recommendation (S. No. 1, Para No. 1.17) :

The Committee note that during the decade ending 1969-70, while*
the growth of passenger Kms, has been about 40 per cent, the
growth in vehicles Kms. has only been about 26 per cent which in-
dicates that the growth of passenger transport has lagged behind
the growth of passenger traffic. It has been admitted by the Ministry
of Railways that overcrowding exists practically on all the trunk
routes and that the main bottleneck in this regard is lack of sectional
as weéll as terminal capacity in the metropolitan cities of Bombay,
Delhi, Calcutta and Madras which have reached saturation point and
it is not possible to provide any additional train. It has been ex-
plained by the Ministry that planning, on account of paucity of
funds, has been basically goods traffic-oriented and that planning
of facilities for passenger trains had a ‘deferred priority’ as it is a
losing activity and that it was ohly some time after the middle of
the Third Plan that more attention was paid to' the movement of
passenger traffic.

Reply of Government

y  The observations of the Committee are noted.

[M/o Railways (Railway Board) O.M. No. 73-B (RCC)--
4298 dated 24th October, 1973]

Recommendation (S. Nos. 4 and 5, Paras 1.20 and 1.21)

Another aspect which the Committee would like to focus atten--
tion upon relates to the difficulties which are being experienced by-
the Railways in developing passenger services to metropolitan and”
other leading citles. The Committee feel that had the Railways
taken timely action to acquire land in metropolitan and other lead-
ing cities, they would not have been placed in the present difficult
situation, Even now the question of acquiring adequate land for
providing the requisite facilities for running of passenger and other -
goods services should be taken up at the highest level by the Rail-’
ways with the State Government authorities. The Committee need
hardly stress that the Railways have already, in many of these-

6
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places, large areas of land and they should leave no stone unturned
to put the available resources to the maximum use in the interest
of providing transport facilities.

The Committee would ‘also like the Railways to take advance
-action from now to see that wherever the trends of traffic so require,

-action is taken to acquire additional land and develop other related
facilities,

Reply of Government

Necessary instructions have been issued to the Zonal Railways
in this regard. The Railways have particularly been advised that
they should review the likely requirements of land for developing
passenger services and other related faciBties in large cities parti-
cularly at metropolitan cities and frame proposals for advance ac-
quisition of land as phase I of the specific schemes. Acquisition of
land without relating to schemes is not considered desirable as it
will pose a problem of safeguarding the same against the possible
unauthorised encroachments, which is acquiring serious proportions
in all cities in general and in metropolitan and other leading cities
in particular.

[M/o Railways (Railway Board) OM. No. 78-B (RCC)-
4228 dated 1st March, 1974]

Comments of the Committee

The Committee would like the Railways to keep a close watch
on their likely requirements of land for developing passenger ser-
‘vices and other related facilities in large cities.

Recommendation (S. No. 6, Para No, 1.22)

The Committee cannot stress too strongly the need for planning
for passenger transport on realistic basis by the Railways to meet
the needs of mass transportation in the wake of growing industriali-
sation of the country and the rise in the income of its expanding
‘population, particularly on trunk routes and for long distance travel
for which the Railways are ideally suited. The allocations to be
made for the Railways should, therefore, take care of the imperative
need for developing the terminal facilities in the metropolitan cities
as well as for developing the matching sectfonal capacity on the
trunk routes so that more trains could be run and the problem of
overcrowding could be effectively tackled.
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Reply of Governyment, .

Tfne obsmﬁowoftmé@omnﬁ%ee;g;g (noted, The 5th Five Yepr:
Plan’s proposals of the Railways are under active consideration of
the Planning Commission and the Committee’s observations will be
kept. in; view; - |

Fisther. infammation. ealled fox by the Committee

Please furnish details of concrete schemes drawn during the
Fifth Plan for developing the termipal fagjlities in metropolitan
citieg as well as for developing the matching sectional capacity on
the trunk,routes.and, decision, taken, by, Government thereen,

[L:88: OM. No. 1/4/73-RCC dt. 24-5-1974] .
Ragdy of Gowexnment.

During_the Fifth Five Year Plap, heavy.inyestment.will be. re~
quired on the development of passenger termingls, particularly in
metropqlitan cities of Delhi, Calcutta, Madras and, Bembay. It may.
be even ‘necessary to se}. up additional terminals. at. these. stations:
as the existing terminals are space baound.

For the line capacity works (including the terminal facilities),
a provision ef Rs, 500 crozes has been made during the, Fifth Five
Year .Plan against the, tatal-provision of Rs. 2350 crores,

Some of the important major terminal facility works which have-

been sanctioned during the: first year: of the Fifth Five Year Plan
viz. 1874-75 are given below: —

1.- Provision of an additional platform at Bombay V.T. and
remodelling ‘of 'Mazgaon: Yard:’

2. Provisian. of terminal, facilities. for. degling with Suburban
and non-Suburban traffic on the Eastern Railway at
Howrah.

3. Provision of additjonal terminal coaching facilities af Patna;
Junction.

4. Development of terminal facilities in Hydarabed{Secundera-:

Similarly several other schemes for development of terminal/-
sectioral capacity for dealing with the anticipated.increase in. pas-
senger traffic during Fifth Plan such as. the third:terminal at Delhd,
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terminal facilities at Madras, developmient of capacity on the G.T.
route, electrification etc. are under various stages of comsideration
for implementation during the remaining years of the Vth Plam

- [M/o Rlys. (Railway Board)-O.M. No. 73-B (Ree.)-
4226 dt. 24th October, 1933}
Comments of the Commitiee

In para 18 of Chapter I of their 3rd Report, the Committee have
stressed the need for provision of adequate terminal facilities as’
an integral part of plamning so that meximuni benefit'is extended to
the travelling public from the heavy. capital investments whichshave
been made by the Railways in suceessive Plans in rolling stock,
improved signalling facilities etc. The Committee would like to

be informed in due course of the concrete measures taken in this
regard during the Fifth Plan.

Recommendation (S, No. 7, Para 1.23),

The Committee note that the Ministry have already ordered a
number of surveys for augmenting the terminal capacity in ifnpor-
tant metropolitan cities and sanctioned certain-line- capacity works
which are under execution. As the problem of overcrowding is very
acute, the Committee expect the Ministry to execute the schemes
expeditiously. The Committee trust that while building new termi-
nals, the Railways would take care to locate the stations at places
convenient to the public.

Reply of Government '

1. The Railways have already taken necessary action to prccess:
provision of additional facilities for non-suburban and suburban
traffic in metropolitan: cities. A-list of surveys to increase the sec-
tional terminal facilities at important metropolitan cities is attached,
indicating the present progress.

9. Sanction to Provision of additional terminal capacity at Niza-
muddin (near New Delhi) at a cest of Ra. 11.08 lakhs has just beemr
issued and the work is expected to be completed by the end of the
yéaf. The question of providing a proper terminal at Nizamuddin
to meet the long term ;requirements?of Delhi Metropolis is also,

under consideration. Provision of similar facilities for other cities
15 also being followed.

3. The Committee’s suggestion regarding lmtion of new termi-
nals at places convenient to the public has been noted..
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1. Comval Reitway
. Optimisation of transport capacity Surv . x5t received and are under
! ir:k:omhcymburbonmwkh 9cg‘ ﬁm

IL. Basers. Railway
' ' for terminal Just received.
B it v oy o, Survey Report jus

“III, Southers  Railway -

3. Terminal facilities in madras area Survey reports just received and arc under
examination.

. Quadrupling of track between Veyas- Survey Report due from the Railway.

4 Qﬂ!padypm Basin Bridge. Y

-IV. South Eastern Railway
m for provi- Survey is in progress.

. Bogg-cuum-Traffic

? sion of suburban facilities in
Calcutta ares.

6. Bngg-cum-trafic survey for provision Survey is in progress.
of additional goods handling capacity
at Shalimar.

V. Western Railway
7. Optimisation of transport cspacity in Survey reports just received and are under
ation.

Bombay suburban  area with ¥2 car
rakes.

VI. South Central Railwqy
8. Dzvelopmsnt of terminal facilities in Estimate for land aoquisition has been
Hyderabad/ Secunderabad B. G. :ha:ctg'?nosgs Inclusion ot’f?the work in
ares, Programme for 1974-7§ i
under consideration. 97475 18

{Ministry of Rallways (Railway Board) O.M. No. 78-B (RCC)-4226
dated 24th October, 1978]

. Recommendation _(S. No. 8, Para No. 1.24)

In the case of services for branch lines, the Committee feel that

there is need for systematic survey so as to identify the pattern and
The Committee understand that the modern

density of trafic.
trend is to cater for short distance rail travel by diesel rail cars
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which are compact units, easy in_maintenance and operation. The
Committee would like the Railways to prepare a perspective plan
for improving passenger services in branch lines keeping in view
the density of traffic and the financial return. )

Mlj of Government

The observations of the Committee are noted. Indian Railways
have initiated the preparation of a long term Corporate Plan cover-
ing the period of 15 years upto 1988-89 in which the problem of
. branch line sections will also be taken care of.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4223/11
dated 24th October, 1973]

Further information called for by the Committee

Please indicate by what time the Corporate Plan is expected to
be finalised.

" [L.S.S. O.M. No. 1/4/73-RCC dt. 24-5-1974].
Reply of Government

The first Corporate Plan involving the Zonal, Railways, which
is likely to take 2 to 3 years in its preparation is expected to be
ready in 1976.

[Ministry of Railways (Railway Board) Q.M, No. 73-B (RCC)-4223/11
T dated 8-7-1974].

Comments of the Committee

The Committee have elsewhere in this Report recommended that
additional coaches and train services should be provided on a prio-
rity basis to relieve over-crowding. The Committee would like the
Railways to prepare the Corporate Plan most expeditiously so that
it provides the proper framework for action.

Recommendation (S. No. 10, Para No. 1.41)

The Committee would also stress that higher priority should be
riven for provision of additional coachés to lower class where the
congestion is most acutely felt by large number of travelling pub-
lic. The Committee would also like the Railways to intensify the
research and design coaches which would provide maximum com-
fort consistent with seating/sleeping capacity for long distance
travellers.

2634 LS—2.
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Beply of Government
" %he need fot giving higher priority for provision of additional
lower class coaches to relieve overcrowding is kept in view while
planning for additional coaches. A decisionhas been taken to deve-

lop a design for a III class double decker coach and to assess passen-
ger reaction before proceeding with any bulk menufacture.

. A new design for Air-conditioned B.G. 2-tier sleeper with 48

‘berths has been evolved for uge of long distance travellers. The

luggage compartments of I class and III class sleeper coaches, which

was not being fully utilised by the long distance ‘travellers, has beea

abolished to provide more seating/sleeping capacity.

[Ministry of Railways (Railway Board) O.M. No: 73-B (RCC)-4226
dated 11th March, 1974].

Recommendatiot; (S .Nc;. '14, Pm No. 1.56)

 The Committee note that the sctual procurement of diese] and
electric locos upto the end of 1971-72 was of the order of 265 diesel
and 127 electric locos against the gomposité target of 560 diesel and
00 electric locos, both for passenger and goods traffic, during the
%‘ourth Plan and that therd id Mikely to be & short®ill of 35 main line
dliesel locos, 30 AC and AC/DC elétttric locos and 18 DC  eléctrie
locos.

Reply of Government

The observations eof the Committee are noted.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4228
daﬁed 24th Octo’ber, 1973].

R:ecommendaﬁon (8. No. 15, Para 151)

The Committee understdind tliat the outturn of diede] locos was
seriously affected during the first two years of the Plan due to non-
receipt of eléctric traction efjuipien$ froin HEEL, Bhopal and delay
in receipt of B.G. axles. from foreign sources. The production of
€lectric losos in Chittaranjan, Locomotivé Works has also been lag-
ging behind. L
Repty of Govwranieat

BT AR IR Y . ‘
- .The observations of the Cammittee dre nated. The suply of elecs
tric traction equipment from the HEIL, Bhopal, is being eontinu-
ously watched at a high level and a close liaison is maintained with

'
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them to ensﬁfe'timely supplies for the programmed

: production of
the diesel and electric locos at Varanssi bnd Chittaranjan. The
situation regarding the avaflability of @lectritals has improved re.
cently and it is expected that the production is not likely to be ad-

;r{eéslcla}y affected due to non-availability of electricals from BHEL]

[Ministry of Railways (Railway Board) OM. No. 73-B (RCC)-4228
dated 11th March, 1974].

Further information called for by the Committee

Please indicate the actual shortfall in procurement of diesel and
electric locos vis-a-vis the Fourth Plan targets and the concrete
action taken to overcome the shertcomings during the Fifth Five
Year Plan period.

[LSS O.M. No. 1/-4-73-RCC dt. 24-5-1974].
Reply of Government

Againgt the requitéments of 677 diesel locornotives and 300 elec-
tric locomébtivés ifidicated in the Mid-Tertn Appraisal of IV Plan,
production of 685 diesel locomotives and 236 electric locomotives was
finally planned. Against this provislon, thé total procuremept of
diégel andl electric lbeos during the Fourth Five Year Plan perlod
from Chittaranjan Loéomotives Works and Diesel Locoimotive %orkl
Varanasi, was as under:—

Diesel Locomotives. .....083

Electric Locomotives. ...282

It will be seent from the above that there was a shortfall of 43
diesel locomotives and 4 electric locomotives during the 4th Plan
period as compared to the targets of production fixed.

i

Reasong for shortfall

e muih reasons for shortfall in production of locos at C.L.W.
and D.L.W. during the 4th Plan period are a8 under:—
CLW.

(i) Due to production of severa]l diverse types of locos and
design modifications in traction motors; .

(ii) Délayed and Inadequate of supplies of imported ahd indi-
genous equipment;
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(ni) Tardy development of mdxgenous industry,

(iv) Continuing power shortage and disturbed conditxona n
the Eastern region affecting work in the CL.W.

DL.W.

(i) Restricted power supply and frequent power shedding
causing disjointed shift working;

(ii) Sporadic incidence of labour unrest in the country;

(iii) Non-receipt of aéequate and timely supplies of electrical
equipment in the initial period (since improved);

(ivi Re__strictéd availability of foreign exchange and delayed
receipt of imported components required for manufacture
of diesel locomotives;'

(v) Tardy development of indigenous sources of supplies.

Brief details of the concrete action taken to overcome the shortcom-
ings during the Fifth Five Year Plan period

CL.W. : Necessary steps have already been initiated to over-
come the difficulties experienced in the recent past with a view to
achieve the targets of production for the 5th Plan period. These
‘inélude proposals to:—

(a) Commence series manufacture of approved types of locos
after specified prototype trials/field tests.

(b) Manufacture of modified design of traction motors.

(c¢) Vigorous follow-up with indigenous sources of supplies
and re-import of certain vital equipments in which indi-
genous sources have not developed to the desired extent.

(d) Follow-up with DVC authorities to allocate sufficient
electrical power to CLW (apart from active pursuit of the
proposal to install stand by diesel driven generating sets
for emergency use).

DLW. : Steps are being taken to overcome other difficulties in,
order to ensure unhampered and increased production, keeping is
view the targets for the 5th Plan period and requirements of motive
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power in consonance with the allotment of funds during the 5th
« Plan period. The remedial measures proposed are as follows: —

(a) Provision of stand by generating set.

(b) Maintenance of continuous dialogue with labour to im-
prove relations and remove grievances.

(c) Vigorous follow-up indigenous sources for development
' ) of various equipment to eschew dependence on imports.

(d) Chase up suppHes of vital imported parts and accessories
- procured through 1.S.M./Washington.
3 - W ]

[Ministry of Railways (Railway Board). O.M. No, 73-B (RCC)-4223/
II dated the 27th July, 1974].

Recommendation (Item No. 16—para 1.58.).

~ The Committee are concerned to note that there has been a set-
back in the production of electric locos due to shortage of traction
motors as Chittaranjan Locomotive Works experienced ‘large scale’
trouble on traction motors being currently built under technical
collaboration of a foreign firm and that the set-back was partly
made up by supplementary imports and diversion of part of HEIL
production from DC electric locos to AC electric locos. The Com-
mittee would. like Government to thoroughly investigate how large
‘scale troubles have developed in traction motors which are built
under technical collaboration with a foreign firm and take remedial
« action,

Reply of Government

The manufacture of TAO 659 traction motors at CLW was started

“in 1970-71 in collaboration with Messrs Alsthom (a constituent of
2GROUP) France. - The ACMT electric locomotives fitted with these
traction motors were commissioned from early 1971-72. A few
.months after the locos were put into service, TAO 659 traction motor
-armatures ‘showed failures which assumed alarming proportions in
~May/June 1972. Investigations into these failures were promptly
« sarried eut by RDSO and CLW, alongwith the Firm’s technical
~ ‘axperts, After detailed discussions between their High Level Team
l and tie Board held in September 1972, the Firm agreed tor—

. (i) quickly work. out the necessary design modifications te
R .overcqme the design weaknesses noticed, obtainn RDEO's
o approval and quickly plan for production of trototypes



@i

(idi)

16

the new design. Series production of new design at their

Warks and at CLW to be established soon after prototypes
pass the tests laid dewn by RDSO;

replace/rebuild all Alsthom built armatures and supplied
to Indian Railways to the new design at their cost, with
minimal design changes introduced mainly to strengthen
the conductors and the banding. All future supplies
would also be made to the new design;

assist CLW in switching over to the manufacture of new
design, rendering necessary assistance with regard to
supply of materials to suit the new design, modify CLW’s
jigs and fixtures and place at CLW’s disposal armature

winding expert for attaining the quality production of
the new design;

(iv) re-scheduling manufacture in their factories to accele-

v)

(vi)

rate supplies against Railways’ outstanding orders for
armatures, arrange for rewinding of old armatyres to the
new design on accelerated basis and ensure matched sup-
ply of materials to CLW so as to overcome the set back

in CLW’s production of traction motors and electric loco-
motives.

In order to tide the operational problems that would have
arisen in withdrawing the old armatures from service,
these were allowed in service with limitation on traction
current not to exceed 840 amps. Inspecting Engineers
were also posted to keep a close check on the behaviour
of these armatures being regulated on condition basis,
with stoppage of locomotives to minimum inescapable.

all rehabilitated armatures would be covered by a fresh

warranty of 24 months from the date of commissioning
or 32 months from the date of shipment.

In pursuance of this agreement, Messrs ALSTHOM prepared
new design drawings, the first few of which were subjected to spe-
cial tests prescribed by RDSO. The Joint Director, Electrical ¢(Trac-
tion), Railway Board was deputed to France to witness the special
tests on prototypes alongwith Railway Adviser’s Organisation, to
finalise the supply schedule for rewound armatures, supply of criti-
cal material required by CLW for establishing regular production
and settling all other related matters so as to ensure that the

-4
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change-over to the new design is affected as expeditiously as posgl-
‘Ble. It wag felt that in order to ensure quality of series production,
ensuring timely irispection and witnessing of final tests to ensure
supplies at the accelerated programme the Inspection Organisation
requires to be strengthened by posting one Inspecting Engineer at
each of the Firm’s two Works at Tarbes and Nantes. The strengthe-

ning of Inspection Organjsation s being done.
Both the manufacturer’s Works in France and CLW took in hand
the manufacture of the new design in early 1973.

. The supply and manufacture tp the new design gradually pieked
:i\:p and position during 1972-73, 1873-74 and programme for 1974-75
e as undepr | T )

From France From G.L.W
. upply Rg;ur . the
New § old’ design armatures’

1972-73 e s Ni Nil

197374 ... 197 10§ 198

1974-75 . 37 (balance 172 (balance 348 Programmed.

quantity) quantity)

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
dated 11th March, 1974].
Further infarmatien called for by the Committee
Please state if the Ministry of Railways are satisfled with the per-
formance of armatures manufactured according to the new design.
[L.S.S. O.M. No. 1/4/73-RCC dt. 24-3-1974).
Reply of Govermment

The performance of armatures manufeetured to new design has

so far been satisfactery.
[Ministry of Railways (Railway Board) Q.M. No. 73-B (RCC)-4223/11
dated 8-7-1974].

Recommendation (S. No. 17—para 1.59)

The Committee regret that there would be a shortfall of 8: 300-
motives i, nearly 10 per cent in the availability of diesel and elec-
tric locomotives as compared to the Plan target. The Committee
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note that steps have been taken to augment the avm.\abﬂito- of trap- !
tion motors after suitable’ modiﬁcation in the degign and other. mea-
_sures. The Committee consider that in view of the unsatistactory
posltiOn with regard to production of diesel and electric locos dur-
ihg the first three years of the Fourth Plan, all out efforts, will have

-30 be made to ensure that there are no further shortfalls in the pro-

gramme for procurement of 260 diesel and 125 electric locos during
1872-73 and 1973-74.

Reply of Government

The actual production of electric locomotives at Chittaranjan
LoeomotiVe Works has been bélow thetargets earlier envisaged on
aecount of the following major reasons:

(i) high incidence:of failures of traction motors, necessitatmg
design modifications;

(ii) delay in the supply of essential imported/indigenous

equipment, including supplies of tap changers/trans-
formers;

(ili) failure of critical equipment in the fina] stages of proces-.
sing; and

(iv) frequenf, power shedding and restrictions on electricity
consumption,

Efforts are, however, in hand by the management to increase
production potential and achieve the targetted level of production

in respect of requirements of electric locomotives during the Fifth
Plan.

‘Regarding Diesel Locomotive Works, it is mentioned that the
actual production has been below the targets initially envisaged
mainly on account of the following reasons:

(i) restricted availability of essential equipment. including
paucity in supply of electricals from BHEL during 1871-
73, (The position in_this respect has however shown im-

o provement during 1973-74)

(ii) restricted availability of essential 1mported equipment,
and sluggish pi"ogress in indigenous avaﬂabxhty for alloy
Bastmgs/forgmgs etc., .

(m) serious pdvtrer shartages and rest‘ncmons on elentrfolty
" consumptions,” T iiaid, eaen 53
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... {v) sporadic incidences of laboiir indiscipline.

" Efforts are in hand, however, by the management to increase the
production potential for achievement of targets for Fifth Plan.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
dated 11th March, 1974].

Recommendation (Item No. 18—para 1.60)

As already pointed out by them in paragraphs.2.71 to 2.74 of their
First Report on' Accounting Matters, the Committee fee] .that there
18 need for integrated planning between the.Ministry of Railways
and Ministry of Industrial Development etc.  s0 as to ensure that
electric traction motors and other ancillary parts like axles, wheels,
etc. become available in time and in' adequate quantity to match the

production schedule of manufacturing Umnits. at the Varanasi and
Chittaranjan.

T . Reply of Government

The Ministry of Railways (Railway Board) have been in touch
with the Ministries concerned and other authorities with a view to
‘ensuring timely supply of traction equipment to the Production
Units. A further high level meeting between the Member, Mechani-
«cal and the Chairman, BHEL/HEIL was also held on the 11th Dec-
ember 1973 to .sort out the difficulties. Such meetings will continue
to be held in the future, on appropriate occasions, to discuss matters
related to the supply of traction equipment. A close watch is kept
on timely ordering and supply of Wheels and Axles required by the
Production Units.

[Ministry of Railways (Railway Board) O.M. No. 73-B {RCC)-4228
1st March, 1974].

R - Recommendation (S. No. 22—24 Para Nos. 76—1.79).

. The Committee would like the Ministry to make an intensive
study of the areas where the problem of over-crowding is endemie
and to prepare a time bound programme for augmenting the passen-
“ger services in such areas/sections by intensive utilisation of exis-
ting assets and/or by providing additional facilities and services
including dieselisation.

The Committee would further like the Ministry to take emer-
gent measures to alleviate the problem of over-crowding in sections
“yhere it has beefi-found from the last few census. figures, to have
reached beyond tolerable limits. v T e e
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From the data furnished to them, the Commitiee find that the
problem on certain M.G. sections s very acute. The Committee
consider that while in case of some sections, eonversion into B.G.
may he the ultimate solytion to the problem, they weuld like the
Mmistry to take immediate steps for augmenting the facxlmes t;ll
such time as plans for conversion actually materialise.

Reply of Government

In order to relieve over-crowding on various sections noticed
during the last few census results, the following additional facili-
“fisa/services inter alia have been provided after the issue ef Now-
ember, 1972 Time Table. .These are.in addition to the steps already
teken and indicated to the Railway Convention Committee earlier:—

(a) New trains introduced/extended.

1. A ‘pair of Express trains between Katihar and Jaynagar/
Nirmali via Purnea and Darbhanga.

2. A pair of bl-weokly Janata Expresstrains between Bina and
Lucknow by extendmg Bombay-Bina bi-weekly Janata

Express.

3. A pair of fast trains between Buxar and Patna by extend-
ing Delhi-Buxar Express/Fast Passenger.

4. A pair of passenger trains between Varanasi and Allahabad
City by extending Chupra-Varanasi Passenger.

5. A pair of passenger traing between Mathura and Kasganj.

6. A pair of passenger trains between Lumding and Badarpur.

7. A pair of passenger trains between Rangapara North and
Tejpur.

8. A pair of passenger trains between Adra and Asansol.

9. A pair of passenger traing between Bhadrak and Nergundi.

10. A pair of passenger trains between Hatia and Ranchi by
extending Jharsyguda-Hatia Passengers.

11. A pair of shuttle trains between Chaibasa and Dangoaposi
by extending Raj-Kharsawan-Chaibasa Shuttles.

12. A pair of diesel cars between Burdwan and Katwa. (Nar-
row Gauge).

" 13, A ‘pair of 'Express trains (Avndh hprm) quen Ac.ra
Cantt. and Lucknow.
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(b) Trains dieselised and their loads augmented.
RROAD GAUGE
. 7/8 Madras-Bangalore Mail.

. 23/24 Madrag-Bangalore Express.
. 25/26 Island Express between Bangalore and Erode.

- 23/30 Malabar Express hetween Shoranwr and Cochin.
. 33/34 Kashmir Mail,

QD W

METRE GAUGE

. 85/86 Secunderabad—Bangalore Express between Secunde-
tabad and Gumntakal. :

2. 31/32 Delhi-Ahmedabad Janata Express between Ahmeda-
bad and Ajmer.

~

3. 119/120 Madras-Tirunelveli Express between Villupuram-
and Tirunelveli.

4. 104/106 Madras-Trivandrum Mail between Villupuram and
Trivandrum.

5. 84 Delhi-Ahmedabad Express between Delhi and Abu
Road.

65 'Up/G Dn. Ahmedsabad-Agra Fort Express between Ahema-
dabad and Abu Road.

7. 177/178 Madras Egmore-Tiruchirappalli Express.
& 153/154 Madras Egmore-Tiruchirappalli Rock For Express.

2. The following services are proposed to be provided in the new
time table to come into force from 1-11-73:—

1. A pair of Express traing between Kanpur Anwarganj apd
Kasganj by extending Siliguri-Kanpur Vaishalj Express.
2. A pair of Express trains between Pune and Kolhapur.

3. A pair of fast trains between Londa and Miraj by extending
Vasco Loenda Passenger.

4. A pair of passenger trains between Nidadavole and Tade-
palligudem by extending Rajahmundry-Nidadavole Pas-
senger and Nidadsvole-Kakinada passenger.

5. A pair of ‘Mixed trains on the Puma-Mudkhed Adﬂnbﬂ
sectio::.

fiAY
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. 8. A pair of shuttle trains between Nergundi and Khurda Road
(Via Naraj-Marthapur) by extending a pair of Bhadrak-
Nergundi shuttles.

7. A pair of shuttle trains between Bhomghh Santaldih and
Adra by extending Bhaga—Bhojudih/Santhaldih shuttles.

8. A pair of passenger trains between Udaipur Clty and
Chitaurgarh by extending the Ahmedabad-Udalpur City
Mewar Passengers

9 E;(tensxop of 351/352 Burdwan—K.iul Fast Passenger to and
trom Gaya.

10. A pair of passengef traitis between Burdwan and Asansol.

.
v e

'3.'Proposals are alsé under consideration to- introduee the follow-
hg services in the near futurefi- 1 .

- 1. A pair of biweekly express trains betWeen New Dethi and
New Bongaigaon.

2. Dieselisation of 51/52 Sealdah-Jammuy Tawi Express bet-
ween Mughalsarai and Jammu Tawi.

4. It will be seen that on the metre gauge section of Delhi-Ahme-
dabad of the five fast trains running, 4 have been placed under diesel
traction in recent months. On the Madras Egore-Madurai-Trivan-

. drum section, out of 9 pairs of fast trains 5 pairs have ‘been diese-
* lised. On the Lucknow-Katihar section, 1 Up/2 Dn. At Mail was
dieselised from 1-11-72. Conversionh of a major portion of this route
into Broad Gauge is already in progress. 85/86 Secunderabad-Ban-
galore Express has been dieselised on the Bangalore-Guntakal sec-

tion from 15-4-73.

_ 5. Besides, on short-distance inter-city fast trains it is proposed
1o provide day-type third class coaches thereby increasing the exist-
ing accommodation by over 12 per cent. Fourteen pairs of trains are
proposed to be provided with such coaches.

8. The conversion of second class coaches/compartments will also
prov1de extra accommodation by about 20 per cent to third class
passengers. This is over and above the existing carrying capacity of

the second class coaches/compartments

7. The Railways are fully alive to the problem of overcrowding
i 'thind class coaches and aware of the need to provide relief, With-
4n the available existing resources, all feasible offorh m being

o

made te provide additional travel facilities. :
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-~ 8. As regards the need for providing relief to passengers by way
- of introducing additional trains, augmentation of loads by dieseli-
+sation etc., on various routes on the basis of census of over-crowding
- #nd traffic projections during the Fifth Plan, efforts are being made

to develop requisite facilities within the overall objectives of the

Plan. The position will be reviewed again by the middle of next

year when the allocation of funds for the 5th Five Year Plan beco-

mes clearer.

[Ministry of Railways (Railway Board) O.M. Nn. 73-B
(RCC)-4226 dated 24th Oct., 1973].

-Recommendation (S. Npo. 30, Para No. 1.94)

Now that the Railways are undertaking detailed studies in
passenger traffic costing, the Committee would like to Railways to
ascertain precisely the losses on goods and passenger services sep-
arately on the NG system so that ‘the services on which losses are
being incurred could be identified and efforts made to bring down
the losses and increase the ’earnings.

Reply of Government

Financial results of working of the goods and coaching services,

- showing the earnings, working expenses, cost of hauling a passen-

- get|goods train and a passenger vehicle|goods wagon per kilo-

-metre and net earnings, etc. are all being already worked out for
the narrow gauge, separately for each Railway.

A detailed cost analysis of coaching and goods services on the
narrow gauge, as is being done exhaustively for the broad and metre
gauges, will involve a lot of man-power and require considerable
time. The Cost Analysis Cell is at present fully engaged in the
costing of passenger and other coaching services, which i3 to be
completed by next year, in accordance with the undertaking given
to the Railway Convention Committee. A detailed cost study of
the narrow gauge system railway by railway will be taken up there-

after.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4228
‘ dt. 24th Oct. 1973)

Recommendation (S. No. 31, Para No. 1.95)

‘The Committee have in their third Report, recommended that
a fresh survey should be undertaken to ascertain the incidence of
ticketless travel on the Railways. Special attention may be given
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—ﬂyrmg the' coutde of such survey to the Narrow Gaugé lines where
‘the Hmitatioh of speed is an additional factor Jacilitating  ticketlese
ttuvel. They would turther suggest that intensive drives ageinst
WUeketless travel may be carried out on such of sections of the N.G.

‘-gst;;nhsvhere the incidence of ticketless travel has been found te
. gh.

Reply of Government

N Tl'tg Board have accepted the recomthendation. Necessary inse
-trdctions have been issued to the Zonal Railways for compliance.

[Ministry of Railways (Raitway Board) O.‘M. No. 73-B (RCC)-4228,
dt, 24th Oct., 1973).

Further informatien called for by the Comnmittee
Please indicate the result of the action taken in the matter.
{L.8.8 O.M. No. 1{4|73-RCC dt. 24-5-1074)

Reply of Government

The survey to assess the extent of ticketless travel is still un-
‘derway action would be taken when the survey is eompleted.

[M/o Railways (Railway Beard) O.M. No. 73-B(RCC)-4323/11
dt. 8-7-1974].

Recommendations (S. Nos. 32 to 35, Para Nos, 1.107 to 1.110)

. The Committee note that during the Fourth Plan, the Railways
have provided two pairs of bi-weekly Janata Exptess traths and in-
eregsed the frequency of three pairs of existing trains. The intro-
_duction of Jayanti Janata Express, which provides the longest con-
_ tinuous rail link in the country (3020 kms.), is & significant steps
- taken in recent months to relieve overcrowding on a major trunk
route. '

The Committee consider that so far as passenger servicés are
concerned, the requirements of third class passengers should, nece-
7 pmprily be the first to receive the Railways’ attention. The Com-
mittee, therefore, recommend that the introduction of Janata Ex-
presses on the three trunk routes which have not been covered se
far viz. Bombay VT-Delhi, Bombay VT-Howrah and Madras-Co-
‘.¢hin|Manglore should be given priotity during the Fifth Plan.
;- The Committee note that at present only one Janata Train le.
the Jayanti-JanataExpress is being hauled by diesel engines. The
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Comm;ttee recommend that the Janata Trains on ‘which there i.l
heavy . overcrowding, should be placed under dlml/eloctnc tra-
action so that the loads/speeds of these trains could be augmented
and overcrowding relieved. They further suggest that the feasi-
bility of providitg more Janata Trains between Delhi and other
metropolitan cities, with limited or alternate stoppages, may be ex-
plored so as releive overcrowding on the existing trains and cur-
tsiling the running time between those places.

The Committee consider that the technological advancementa
made by the Railways in the matter of providing faster and moré
comfortable train services, should obviously be placed at the ser-
vice of the common man. The Committee, therefore, recommend
fat it ghould be the endeavour of the Railways to provide, on
other Janata Expresses, the same type of facilities and conveniences
as have been provided in the Jayanti Janita Express which the
Committee had an opportunity to see before its inaugural run.

fact, this train should be taken as standard to be emulated while
planning for introduction of more.Janata trains. Particular at
tion may, however, be given to the improvement of bathing
toilet facilities in these trains.

Reply of Government

. 59760 bi-weekly Bombay VT-Bina Jandta Expreéss tntroducest
ffom 1-5-72 has since been extended to and from Lucknow wfth
éffect from 1-4-73. o

Introduction of Janata Express trains ¢én the Howrah-Bombuy
VT, Madras-Cochin/Manglore and Bombay VT-Delhi routes will be
given -priority during the Fifth Plan period.

31/32 Delhi-Ahmedabad Janata Express has been dieselised bet-
ween Ahmedabad and Ajmer with effect from 15-4-73. It is also
proposed to didselise it on its entire run and raise the standerd of
facilities in it to the level of Jayanti Janata Express during 1974,
Artangemients are also being made to introduce another biweekly
Jayanti Janata Express between New De¢lhi and Samastipur. in the

Tsmée Table to come into force from 1-11.73.

< .

. Dieselisation of more Janata Expresses and their speeding up
will be kept in view, as and when additional diesel locomotives,
which are primarily required for clearance of goods traffic, become

available.
2 The Committae’s obsérvation that the amenitiea ptovided in the
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Jayanti Janata Express should be taken as a standard to be emul-
ated while planning for introduction of more: Janata trains -has
been noted. Endeavours will be made to provide amenities on the
same pattern on new Janata trains as may be introduced in future.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dt. 24th Oct., 1073).

Further information called for by the Committee

‘Please state whether the feasibility of the suggestion of the
Committee for providing more Janata trains between Delhi and
other Metropolitan dties with limited or alternate stoppages, has
been examined and if so, with what results?

. [L.S.S. OM. No. 14-78-RCC dt. 24-5-1974}
Reply of Government

The Government. have examined the feasibility of introducing
more Janata Trains between Delhi and other Metropdlitan cities
with limited or alternate stoppages. As in the case of other Mail/
Express trains, introduction of Janata Express trains between
other Metropolitan cities and Delhi has not been found operation-
ally feasible at present for want of requisite resources by way of
spare line capacity on saturated sections enroute and lack of requi-
site terminal facilities at the terminal stations especially at Delhi/
New:Delhi which are already over-worked. However, the views of
the Convention Committee in this regard will be borne in mind at
the time of introduction of more trains on these routes when ade-
quate facilities become available.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4223/11 dt. 8-7-1974]

" Recommendationg (S. No. 36—39, Para Nos. 1.22-1.25)

The Committee note that against a normal load of 18 coaches
on other Express|Mail (B.G.) hauled by diesel engines, the load
of the Rajdhani Expresses is 8 coaches. Of them, only 5 coaches
are passenger coaches. Further, the Railways are able to meet
only the direct cost of running these services but not the indirect
cost. The revenue earning per passenger from these trains is also
stated to be less than that obtained on other trains like the Howrah
-Kalka Mail. It has been explained by the Ministry that these
trains were introduced as an experimental measure to provide the
Railways an experience of running faster trains and to maintain
the track to high standards.so that the Railways could be counted
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amongst the technologiéally advanced raflways of the world and
they may. be. able to sell their equipment to. -foreign. countries.
Moreover, these were conceived at a time when the ﬁnancml posi-
tion of the Rallways was much better than at present,

i TR

While the Committee can understand the anxiety and enthus-
iasm of the Railway to improve their technological capability by
running fast trains, they are not convinced that the best method
of doing it was by running prestigeous trains like Rajdhani Express
which are limited virtually to first class passengers. The Com-
mittee cannot help feeling that the introduction of luxury trains
like the Rajdhani Expresses at a time when there is acute and ch-
ronic overcrowding on most of the routes particularly, the trunk
routes on which these trains are run, is an effort to cater to the
classes rather than to the masses. The Committee consider that
the line capacity and locomotive power on these busy routes i.e.,
Delhi-Howrah and Delhi-Bombay should have been utilised to miti-
gate the hardships of the 3rd class passengers rather than used to
provide luxury travel to & small number of passengers. It is ex-
pected of a public undertaking like the Railways that they utilise
their comfortable financial position to provide more passenger ac-
commodation and facilities to the common man. This becomes all
the more necessary as the Railways are beset with the problem of
overcrowding in third class on trunk routes for want of terminal
and line capactty.

In this connection, a knowledgetble person has stated that
“the revenue loss incurred in reducing the number of coaches on
the train (Rajdhani Express) and the additional working expen-
ses by way of higher maintenance of standards merely for the pur-
pose of giving a marginal increase in the maximum permissible
speed, is a luxury which the Indian Railways can illafford at this
moment.”

In view of the fact that the tfains ' like Ra)‘dham Express on
Ruilways’ own admiwsion, &re fot ablé to:cover all the charges, the
Commiittee would like te ifrpress that ms further addition should
be made to.Rajdhani series of serviees.- In fact, the Committee
weuld hke the Railways to examine the manner in which this te-
chnological advance in runnng of fast trairis could be put to the
services of the common: man by operating Janata Trains which
provide travel and comfort for third class passengers and would
afford the much-needed relié? to the over-congested third class
pasenger traffic on ‘the trunk routes.

2634 L.S.—3.
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Roply of Government

It has been decided that for the 'pi'&em"no moré! Rajdhtm Ex-
presses should be introduced. !

The objective of scheduling Janati“ Expresses at!higher speéds
along the Rajdhani routes will be borne in mind when new Janata
Expresses dre planned. S,

~ As regards the point mude in recommendation Nos..:36-and 39
that the Rajdhani Express trains are able to meet only the direct
cost of running but not the indirect cost and that the revenue ear-
ning per passenger from these trains is less than that from other
trains, it has to be clarified that as already observed by the Com-
mittee in paras 1.114 and 1.115 of this Report the direct cost of
running the Howrah-New Delhi Rajdhani Express and the Bombay
Central-New Delhi Rajdhani is about Rs. 17000|- and Rs. 22000|-
respectively per trip whereas the average earnings are about Rs.
48000|- and 43000|- respectively per trip. Thus the earnings from
these trains are much more than the direct expenses. The average
earning per passenger travelling in these trains cannot also be
called less than in other trains because the fares charged in these
trains are more than the fares charged for similar accommodation
in other trains.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dt. 24th Oct. 1973]
Further information called for by the Committee

(a) Please indicate if any effort has been made to compute the
indirect cost of running the Rajdhani Expresses. If not, whether
such a study hes been included in the costing studies currently
being carried out.

(b) Please furnish figures of earning from and expensss on

(i) catering services provided on these trains, and

(ii) the average eamings per passenger (excluvac of catering
charges) vis-a-vis the earnings from correaponding cla-
sses of passengers o,q,\other M]Expms trains.

(L.S.S OM. No. 1|4|T3-RCC dt. 24.5.1974)
quiy of Goverpment

(a) An analysis of the cost of operation of coaching services is
in hand. When this is finalised it will be possible to work out



«ost of operation of individual puseﬁgertrains including Rajdhant
Expreaces. , The cost thus worked out will reflect the ‘Fully Distri-
buted’ costs which will include both direct and indirect costs.

(k) (i), The working-results of catering wervices provided on
Howrah-New Delhi and Bombay-New Delhi Rajdhani Expresses
for the year 1972-73 are as under:—

No. of wnin Sales Turnover Bxpenditure Profit/Loss

101/102 Howrah New —

Delhi Rajdhani Bxpress  Rs. 6,55,190 Rs. 5,69,952 +85,238
151/182 Bcmbay New

Delhi Rajdheni Bxpress Rs. 4,327,550 Rs. 4,17,263 +(10)10,288

(b) (i) The details of average earnings per passenger per kilo-
metre from Air-conditioned classes on the B. G., the gauge on which
Rajdhani Expresses run, for the year 1972-73 are as under:—

ACC Ciasses AC Chair Gars
1. Average rate per Passenger Km.(Paise)
From trains other than Rajdheni 20.4 6.38
Expresses
2. _Average rate per passenger Km. (Paige) 22.37 7-20

(Bxcluding catering & reservation fee)

Al

[Ministry of Railways (Railway Board) O.M. No, 73-B(RCC)
: 4228/I1 dt. 27th July, 1874])

-

Recommendation (S. No. 40, Para No. 1.32) w2’

The Committee note that air-conditiéned express services have
been provided on a number of trunk routes connecting metropoli-
tan cities, namely, Delhi, Bombay, Chlcutta and Madras and that
changes have been made from time to time in the composition of
the rakes of these trains in the light of actual occupancy, and where
the services ‘were not guite popular, they have been withdrawn
and thé rakes utilised for increasing the frequency on other routes
1o meet the demand for air conditioned service. The Committee
have also noted that actéo¥dinig to the "4dmission by the Railways,
it is not ecopomic to operate third class chair cars, if the occupancy
ratio is less. than 50 per cent.
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. . Reply of Gevermment
Noted. SRR A e v

gy

[M/o Rallways (Railway Boardl O.M. No. 73;B(RCC)-4226
dt 24th Oct., 19’73 l

EERs BT

Recommpndation No. 41 (Para No. 1.133)

The Committee would like' to point out that the Railways have:
not yet worked out in detail the cost of running either a particular
train or the diverse classes of travel. The Committee feel that as
Railways are already losing Rs. 50 crores per annum on non-subur-
ban passenger services, there. is hardly any .justification to run
these air-conditioned expresses which would not give the normal
return to Railways. The Committee would, therefore, like the
R,axlways to review the matter most carefully in the light of the
cost of operation and their occupancy ratio and replace the air-
conditioned coaches by third class coaches as necessary so as to
accommodate maximum rumber of passengers and provide some:
relief to over-congested trains running on the trunk routes.

Reply of Government

The cost analysis of coaching services is in hand. After finalisa-:
tion of this analysis, it will be possible to work out the cost of
individual trains and by class of travel in the light of which the
question of replacement of air-conditioned coaches by third class
coaches to provide relief in the over-congested trains will be con-
sidered.

i [M/o Railways (Railway Board) O.M. Ne. 73-B(RCC)-4226
+ 1st. March, 1974].

Furthey. information called for by the anmmn
" Please indicate the latesf Posﬁion m the matter . .
i (LSS oM. No 1/4/?3-!«1‘0 dt. 24-5-1.974)‘

! . 1

Reply of Goversiment

An exercise of ¢dst analysis has been prepared and submitted
to the Railway Board f6r- approval. -Further action will be takerr
for werking out the cost of operation of each class ‘of accommodaxu
tion.
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It is, however, stated that there is public demand for air-condi-
tioned travel and the air-conditioned accommodation has been fair-
ly well utilised between major terminals,

{Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226/II
. dt. 27-7-1974]

Recommendation (S.No, 43, Para No. 1.141)

It has Ibe\en_represented to the Committee during their tours that
diesel cars are the answer for providing the much needed passen-
ger services between large towns and their suburban areas. The
Committee would like Government to examine this matter in
depth and prepare a perspective plan for introducing the diesel car
services where they are justified by traffic surveys and where they
will pay their way. The Committee have no doubt that if the de-
mand is sizeable and of a sustained nature, the Railways would
undertake the manufacturing programme of such cars in one of the
«existing production units/workshops to meet the same,

Reply of Government

The question of extending the use of rail cars to sections is
normally decided after taking into account the various technical
.and economic considerations such as the pattern and composition
of passenger and goods traffic offering, the length of the section,
gradients on the section and the comparative cost of operation of
.diesel rail cars vis-a-vis that of locomotive halled trains etc.

The observations of the Committee, however, have been noted
.and necessary further action will be taken as warranted.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dt. 24th Oct., 1973.]

Recommendations (S.Nos. 4 & 45, Para Nos, 1151 & 1.152)

The Committee observe that in case of 12 out of a total of 54
‘Mail/Express trains, the journey time as in May 72 has increased
while in the case of 6 others it has decreased only marginally, as
compared to''the position ‘obtaining in April, 1951. The trains
whose journey time has increased substantially are the Bombfay-
Madras and the Delhi-Howrah Janata Expresses, the increase being
between 1 hour 45 minutes and as much as 3 hours 40 minutes. This
is stated to be due to the larger number of halts now provided to

these trains.'i~
The Committee also note that besides the extra time allowed

for compensating the loss of time due to development works or
regular maintenance works, a certain amount of traffic recovery
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time is also allowed in the last lap of thé run of the trains to meet

the time loss due to unforeseen circumstances such as alarm chain.
pulling, cattle run-over cases, natural calamity etc. ’

Reply of Government
Noted.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226 dated
24th October, 1973].

Recommendations (S.Nos. 46 to 50, para Nos, 1.153 to 1.157)

While the Committee realise that safety considerations do
necessitate provision of some buffer time, they are note quite con-
vinced about the necessity for making provision for contingencies.
which may or may not occur. In any case, for ensuring that the
running as well as station staff are constantly alert and vigilant, it
1s necessary that they are given a tight time schedule to work upon.
The fact that while the journey time of most of the Mail|Express.
trains has been reduced while in the case of a few others it has
increased, calls for a detailed study. It is high time that the Rail-
ways realise that besides their operational convenience there is
an over-riding consideration of the time of the public being lost in-
travelling. The Committee, therefore, recommend that the Rail-
way Board may review the position in all its aspects.

It may, in particular, be examined if the traffic recovery time
allowed in the time tables is not on the high side and whether this:
practice may not be stopped altogether so that the impression in
the mind of the public that they are an alibi for the Railways’ own
inefficiency, is removed. Moreover, the delays that occur enroute
due to unforeseen circumstances, could always be explained by the:
actual occurance of an event.

 The Committee suggest that the study proposed above may
cover not only Mail/Express trains but also the passenger trains.

- The Committee consider that stiffer time schedules would help
the Railways to tone up the efficiency of the staff and incidentally
provide better and quicker service to the travelling public by cut-
ting down irksome delays. This would also help the Railway to
work out the cost of travel, clause-wise, on a more rational basis.

It may also be useful for the Railways to study the position
obtaining in this regand on some of the foreign Railways. -

»
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Reply of Government

A study of the traffic recovery time provided on all Mail[Express
and passenger trains, which' ‘involves collection and analysis of a
mass of data, is belng undertaken. Action as found feasible will
be taken on the basis of this study to reduce traffic recovery time
provided on the last lap of the run of the trains, having regard to
operational necessities.

The Research Designs and Standards Organisation of the Rail-
ways is taking necessary action to collect information regarding the
practice on some of the foreign Railways of providing traffic re-
covery time in the schedule of trains to make up the loss of time
on run due to unforeseen circumstances. The practice on these
foreign railways will also be kept in view in the study now being
conducted regarding the traffic recovery time.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226
“ dt. 24th Oct., 1973.]

Further information called for by the Committee

Please indicate whether any reduction has been effected on the
recovery time during the last one year and if so, the details thereof:

[L.S.S. OM. :No. 1/4/73-RCC dt. 24-5-1974]
Reply of Government:

The data on the Traffic Recovery Time provided on Mail/Express
and Passenger trains are still being collected from the Railway and
as soon as the study is over, the results of this study will be furnished
to the Committee. ' '

[Ministry of Railways (Railway Board O.M. No. 73-B(RCC)-
4223|11, dt. 8-7-1974.)

Comments of the Committee

The study of the traffic recovery time provided on all Mail/Ex-
press and Passenger trains and the practice obtaining in 'this regard
on foreign railways, may be expedited and the results communi-
cated to the Committee at the earliest.

Recommendation (S.No, 51, Para No. 1.158)

The Committee would further like the Railway Board to en-
sure that the extent instructions requiring that trains should not
only arrive at destinations punctually but that they arrive punc-
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tually at important stopping stations emroute are stricly enforced

and that any lapses on the part of the staff are taken serious note
of.

Reply of Government

Instructions have been issued to the Railways to ensure the
punctuality of trains not only at Jestinations but also at important
stopping stations enroute. They have also been adwse& $o take up
the lapses on the part of staff in this regard.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226
' dt. 24th Oct., 1973.]

g Recommendation (S.No, 52, Para No. 1.162)

The Committee note from the above that the percentage of
multiple track to total length has improved by over 7 per cent
while that of diesel and electric traction to total train Kms, (Pas-
senger) has shown an improvement of about 16 per cent over the
last eleven years. In addition, heavy capital investment has been
made during this period on modernising the signalling and com-
munication facilities, improving track standards and maintenance
and other measures adopted to facilitate high speed operation.

Reply of Government
The observations of the Committée are noted,

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226,
dt. 24th Oct., 1973.]

Recommendation (S. Nos. 53 & 54 Para Nos. 1.163 and 1.164)

While the Committee note that the journey time of most of the
Mail/Express trains has been brought down during this period, in
the absence of any data as to the average speeds of passenger
trains, it is difficult to say if the improvement effected is commen-
surate with additional facilities provided at high capital cost and
whether the speeds of Passenger trains on the routes on which such
facilities have been provided, have also shown any improvement.

The Committee would, therefore, like the Efficiency Bureau of
the Railway Board to undertake a study of the speeds of passenger
trains in India, Mail/Express as well as ordinary, in relation to the
better traction power, increased line capacity and other facilities
provided since the commencement of the First Five Year Plan. A
comparative study of the speeds of passenger trains in India and
other leading foreign Railways taking into account, the density of
trafic both goods and passenger, may also be useful,
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Reply of Government

The matter is under examination. Preli
. . Preliminary steps have al-
ready been taken to collect the data required for thete:;;udy.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226,
.dated 24th October, 1973]

Further information cailed for by the Committee

Please intimate the results of the stud i .
: and the act
pursuance thereof. v action taken in

(L.8.S. 0.M. No. 1}4|73-RCC dated 24th May, 1974).
Reply of Government

The study was taken up and the processing started as soon as
the Railway Convention Committee recommendations were receiv-
ed in this regard. The processing, however, required collection of
a lot of data from the Indian as well as the leading foreign Rail
ways. The industrial relations situation in the Railways during
the recent past has retarded the progress of the study for want of
data from several Railways. Now that the position has improved,
the study is likely to be completed during the next 2 to 8 months.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4223/
IL dated 8-7-1974].

Recommendation (S. No. 55, Para No. 1.165)

The Committee would further suggest that in the light of such
a study the Railways may undertake a detailed review of the time
tables and prepare a phased programme for acceleration of pas-
senger trains some of which are notorious for their slow speeds, so
that they may be able to compete successfully with bus transport
which is now increasingly making in roads into the Railways’ do-
main of medium distance travel. In a country which is fast be-
coming industrialised, there is increasing accent on proper utilisa-
tion of time. The Committee cannot but strongly stress that Rail-
ways should make a concerted drive to improve the speeds of trains,
particularly those which cater to the transport requirements of
common man. In fact, the Committee would like the Railways to
mention specifically the improvements made in the running of the
passenger traing in their annual reports, so that thfe Mel?mbers of
Parliament and the public know, whether any appreclfable immprove-
ment in this respect has been achieved, consistent. with fhe }}eavy
investment which is being made year after year in improving signal-
ling, track, yards, terminal facilities, traction power etc.
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Reply of Govermment

On the basis of the study report on the speeds of passenger car-
rying trains which will take sometime to be completed, action will
be taken to review the speeds and overall journey time of the pas-
senger carrying trains. It has been decided to include a para re-
garding speeding up of passenger carrying trains undertaken in
eac}_1 Time-Table, in the Railway Board’s Annua] Report commenc-
ing from 1972-73.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated 24th October, 1973).

Recommendations (S. Nos. 56 & 57, Para Nos. 1.170 & 1.171)

The Committee have in their Third Report recommended that
the Ministry should undertake a study of the places/areas where
there is regular stopping of trains at signals with a view to analyse
the causes thereof and in particular, to ascertain, to what extent
this is due to operational difficulties so that necessary remedial
measures may be taken to minimise such detentiops.

The Committee would further suggest that in order to keep a
strict watch on the incidence of such detentions which not only
enable habitual ticketless travellers to get away undetected but
which also result in misconnection of trains, avoidable waste of
time of a large number of passengers and overcrowding in subse-
quent trains, the Railway Board.may issue intructions to all Rail-
ways to maintain complete statistics in this regard indicating
broadly the reasons. for such detentions and the effective steps taken
to avoid their recurrence.

Reply of Government

Instructions have been issued to the Railways to maintain com-
plete and separate statistics of detentions at/outside signals. An
analysis of detentions will also be made by the Railways to identify
the reasons and areas where the problem of such detentions is
endemic. The Railways have been asked to take remedial/preven-
tive measures to avoid recurrence.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4228
dated 24th October, 1973].

Recommendation (S. No. 58, Para 2.12)

The Comm{ttee note that according to an assessment made by
the Railways on the basis of broad analysis, the Railways incurred
a loss of Rs. 63 crores during 1972-73 on passenger traffic, of which
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non-suburban traffic accounts for'Rs. 50 crores and suburban traffic
Rs. 13 crores. As admitbed by the representative of the Ministry,
this assessment is based on a rough and ready method of calcula-
tion. A detailed cost study for determining the cost of opefation
of various types of passenger services is stated to be in hand.

Reply of Government

The observations made by the Committee are noted. Detailed
studies for determination of the cost of operation of various coach-
ing services are in hand and energetic action is being taken to com-
plete the studies as early as possible. ‘

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated 24th October, 1973].

Recommendation (S. No. 59, Para No. 2.13)

The Committee further note that fares for the various classes of
travel were fixed by Railways in old days roughly on the basis of
the number of persons who could be accommodated in each class
and the percentage of occupancy. The Committee are surprised
that the Railways are fixing fares of the various classes of travel
without a scientific study of the expenditure on capital cost of the
coaches and the expenditure on their operation and maintenance,
etc. ‘

Reply of Government

Detailed costing of coaching services has been taken on hand
and it will take some time to work out the costs for different clas-
ses of travel. After the cost study is completed, rationalisation of
fares for the various classes of travel based on costs will be con-

sidered.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated 24th October, 1973].

Further information called for by the Committee

Please indicate the latest position in the matter.
(L.S.S. O.M. No. 1/4/73-RCC dated 24-5-1974).

Reply of Government
The costing of coaching services is not yet completed.

1 Railway Board) O.M. No. 73-B(RCC)-4223/
[Ministry of Reilways ( y II dated 27th July, 1974].
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Comments of the Committee

Efforts should be made to complete studies regarding costing of
«oaching services for various classes of travel expeditiously.

Recommendations (S. No, 60, Para 2.14)

It is also surprising that the losses on passenger traffic are asses-
sed on a rough and ready method for all classes and that no statis-
tics of loss on each class of travel are maintained by the Railways.
In the opinion of the Committee, the Railways as a commercial orga-
nisation of long-standing should have worked out the cost of opera-
tion of various types of passenger services and shown the losses on
various classes of travel separately to indicate a correct picture of
their passenger operations class-wise. '

Reply of Government

The observations made by the Committee are noted. As already
indicated to the Committee during evidence (vide Para 4.10 of the
Second Report of the Committee on Suburban Services) detailed cost
studies with regard to various types of coaching services have been
undertaken by the Railways and will be completed in the course of
the next year, when the classwise economics of the passenger services
will be available.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
dated 24th October, 1973].

Recommendations (S. No. 61, Para 2.15)

The Committee have already made recommendations in regard
to the suburban passenger travel in their second Report on ‘Suburban
Services’. They feel that considering the high density of occupation
of trains in all classes, particularly over-crowding in the third class,
the figures of lpésesv on passenger traffic assessed by the Railways,
appear to be on the high side. The Committee urge the Ministry to
expedite the work of analysing in detail the cost of operation of

“ various classes of passenger services train-wise and class-wise on an
emergent basis so as to assess the losses on each class of travel on a
realistic basis.

Reply of Government
The observations made by the Committee are noted and the work

of analysing in detail the costs of operation of various classes of
passenger services has already been taken in hand.

"Mini s (Rgilway Board) O.M. No. 73-B (RCC)-4226
Ministry of Raflways ( 4 Y dated 24th Octeber, 1973Y.
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Recommendation (S. No. 62, Pars No. 216)

+ The Committee have elsewhere in this report observed that- they
are averge to any wlosses on operation of higher classes being met by -
the Railways. They are of the firm view that tzavel.in higher classes.
must pay {ts way. ‘ ' ‘

Reply of Government
" The Committee’s observations are noted. Detailed cost analysin-
of expenditure incurred on the operation and maintenance of diffe-

rent classes of coaches is in progress and on its completion, it would'

bé possible to examine the question of a suitable revision of fares for
upper classes.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
dt. 24th Oct., 1973.]

Recommendation (S. No. 63, Para No. 217)

Apart from the fact that the adjustment in fares, particularly for :
higher classes, should be done so as to meet fully the cost of opera--
tion thereof, the Committee would like the Railways to so modify -
the composition of trains and manufacturing programme of ‘coaches.
ag to provide maximum service to third class passengers.

Reply of Government

The Committee’s observations are noted. Detafled cost analysis
of expenditure incurred on the operation and maintenance of diffe-
rent classes of coaches is in progress and, on its completion, it would
be possible to examine the question of revision ‘of fares for the diffe-
rent classes in relation to the cost of service. :

On the basis of the Bi-annual census taken of .the occupation of
coaches of varjous classes, the composition. of trains .it@.adjusted_ to
cater to the optimum needs of the third class passengefs. The Rolling
Stock Pregrammes of coaches m:'alsa-prepaved}kte#ht‘jm; tiew t"he_'
aptigipated needs  of the users of various classes pqi}h‘éﬁfa!ﬁ#&fs.jm;-'v-

finfétiv of Railivays (Railway Board) OM. No. 73:B (RCC)-4226
[lVﬁnstrg °. e, (atlvey " dated 24th Pctober, 1973]...

Recommendatton (S. No. 64, Para No. 118

Another question which would naturally srise trom this stady 16
whether the existing services for higher classes would needfto be
curtailed for providing more facilities to third class passengers keep-
ing in view their large numbers.
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_ Reply of Government

A regular watch is kept on the utilization of accommodation pro-
wided in the Airconditioned and First Class coaches through bi-annual
«<ensus of the occupation of different classes of travel and the compo-
sitions of the trains are adjusted to cater to the optimum need of
third class passengers, within the existing resources. The Railways
are also trying out new types of coaches for first clasg travel for me-
dium distances. These chair cars can accommodate 48/60 passengers
per coache as against the conventional first class, which can accom-
modate only 22/24 passengers by night and 33/36 passengers by day.
Hence, one first class chair car can replace about two first class coa-
ches and the saving thus effected could be utilized to add more third
class coaches to the express trains. The Railways have also program-
med the manufacture of air-conditioned two-tier sleeper coaches
‘which can accommodate 48 persons against the present 14/18 persons
in the A.C.C. coach and 22/24 in the present first class coach. These
coaches will replace gradually the present first class coaches running
on long distance trains. A new combined A.C. coach with 8/10 berths
and 34 Chair Car seats has been planned to replace existing full A.C.
with 14/18 berths and partial A.C. Coaches with 18 berths. With guch
increased capacity, the number of upper class coaches in inter-city
expresses would be reduced and the accommodation thus released
made available to third class passengers. Second class accommoda-
tion is being abolished from all trains with effect from 1st April, 1974
.and third class coaches will replace second class coaches.

Thus the recommendation made by the Convention Cm’r'n'nit.t'e’éT is
already in the process of implementation. ’

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
dated 1st March, 1874].

Recommendation (S. No. 66, Para No. 2.48)

The Committes mote that the Indian Railways provide five classes
«of accommodation viz., air-conditioned, air-conditioned chair - cars,
First Class, Second Class and Third Class (with provision of sleeper
coaches in Second Class and Third Class) and that the: Railway
Board have recently taken a decision to abolish Second Class within
18 months. The Committee note that while proposing an increase in
the upper class basic fares by 10 per cent in respect of single
journey tickets, the Railway Minister in his Budget Speech on 20th
February, 1973 observed as follows:

“My intention is that within a period of two years the air-con-
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' ditioned class fares in all the trains should be brought te
the level of air-fares. To begin with, I propose to raise
the air-conditioned fares for Rajdhani Expresses to Bom-
bay and Calcutta equal to or more than the air fares.”

Reply of Government

In pursuance of this observation of the Minister for Railways, the
fares for air-conditioned (sleeper) class in the Rajdhani Expresses
have already been increased from 1-4-1973. Now, the fares for this
:lass in the Rajdhani Expresses are only slightly less than the air

ares.

[Ministry of Railways (Railway Board) O.M. No. 78-B (RCC)-422¢
dated 24th October, 1973]
Further information called for by the Committes

Please indicate the latest position in this regard.
(L.S.S. O.M. No. 1/4/73-RCC dt. 24-5-1974).
Reply of Government

The previous Second Class of accommodation in the trains has
since been abolished from 1-4-1974. The Second Class coaches had
been converted into third class and the third class of accommodation
has been remamed as Second class with effect from 1-4-1974.

The fares for travel in Air-conditioned class in the Rajdhani Ex-
press trains running between New Delhi and Howrah and New Delhi
and Bombay have also been substantially increased from 1-4-19'/4 as

shown below:—

" “Fares

Prior to From

Pairs of points 1 4 1974 trviiev s 4 1974
Rs. P. . Rs. P

New Delpi—Howrah
<« AG Class.. 379.0 . 30.00
-G ChairCar 134. 10 148 . 00
New belhi—nambly Cent al

A.C. Class 349.00 465.00
A.C. Chuir Car 12..10 144.00

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4223/I1
- dated 8-7-1974].
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Recommendation (S. No. 67, Para No, 2.47).

The Committee find that in some-of the advanced countries like
UK, France, Canada, U.S.S.R. and US.A. only two types of accommo.
dation are provided on the Railways. The U.S. and Canadian Rail-
ways, however, provide sleeping accommodation also. In Japan,

there is generally one class only but a “Green” class coach is provided
on long distance trains, ’

Reply of Government
This is an observation only.

[Ministry of Railways (Railway Board) O.M. No. 78-B (RCC)-4226
dated 24th October, 1973.]

Recommendation (S. No. 74, Para No. 2.54)

The nomenclature of these two classes may also be suitably chan-
ged. In this connection, the Committee would like that Parliament
should be informed of the precise progress made in abolition of second

class and the date when the last second class coach goes out of ope-
ration.

. Reply of Government

It hag already been decided that after the abolition of the present
second class accommodation, the third class should be renamed as
second class. The first class of accommodation will continue. to bear
the present name. The process of withdrawal of the present second
class accommodation is likely to be completed by 31st March, 1974. .

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
dated 24th October, 1973.]

Recommendation (S. No. 75, Para No. 2.79)

“The Committee observe that as on 1st April 1972, the Railways
had 1050 inspection carriages on line against 1072 at the cornmence-
ment of the Fourth Plan. Of these 613 are B.G. and ‘437 M.G.: 'Out
of the total, the number of bogie coaches is 303—136 B.G. and 167 M.G.
In addition, there are four air-conditioned inspection _carriages. for
use by tourists, eminent foreign dignitaries and Board Metpbers.’;

Reply of Government
The observations of the Committee have been noted. . ...

fhistry of Railways (Railway Board) O.M. No. 73-B (RCC)-4228
[ v v dated 24th Oectober, 1974.]
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Recommendation (S. Nos. 76 to 81. Para Nos, 2.80 to 2.85)

The Committee have also noted the announcement made by the
then Minister of Railways in the Rajya Sabha on 12th March, 1970
to the effect that “the whole question of use of saloons (8 wheeler
bogie carriages) will be re-examined. Their use will be restricted
to the minimum compatible with the essential needs.”

While the data furnished by the Ministry does not indicate th:
utilisation of 8 wheeler bogies and 4-wheeler inspection carriages se-
parately, the Committee observe that on most of the Railways the use
of such inspection carriages has actually increased.

The Committee further observe that Railway officials are entitled
to take their wives and children along with them while travelling on
duty in inspection carriages against their duty passes. The Com-
mittee are of the view that the inspection carriages are a relic of
the British days when, being foreigners, they preferred to move
with their families while going on inspections.

While the Committee agree with the views of the Ministry that
under present day conditions it is necessary for officers to supervise
the work of the staff, notwithstanding the development of communi-
cation facilities, they do not consider that this can be ensured only
by providing them with exclusive transport facilities. The Commit-
tee see no reason why the officers should suffer from the handicap of
having their carriages attached to slow moving goods and passenger
trains when they could easily travel against their duty passes in
faster trains along with the general public.

.The Committee need hardly point out that there is a wide-spread
feeling among the public that at a time when there is acute overcrow-
ding on passenger trains, the Railway officials are geen travelling in
the luxury of their inspection carriages. It is high time'that the Rail-
ways realised the extent of feeling amongst the public against the
continued use of these carriages.

' lised that use
The Committee feel that it is time the R?ilways realis
of inspection carriages should be strictly limited to discharge of ine:;
crpable official duties and should not, under any circv.lmsth vt\:ine::"that
treated as a perquisite. The C_ommittee :‘; _stro;fil:'ho:v hoeshould'uet
a Jead in this behalf has to be given by senior of d
an1 unexceptionable standard by ensuring that nohci:atx;r:;f’z 1:; used
except for discharge of inescapable official duties whic visit

to stations where lodging facilities dq not exist.
2634 L.S—4.
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The Committee see no reason why the inspection carriage should
be used as a means of transport to terminal or intermediate points
where adequate lodging facilities exist. Further, they find no justi-
fication for the officers to take their families with them while travel-
ling on duty. They would, therefore, strongly urge that instructions
in thig regard should be issued forthwith severely discouraging this
practice.

Reply of Government

Instructions have been issued to the Railways that the inspection
carriages should not normally be used when travelling to stations
where adequate lodging facilities exist. Their use should be restric-
ted to functional purposes, and on such occasions officers should avoid,
as far as possible, taking their families with them.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
. dated 1st March, 1974].
Further information called for by the Committee

Please furnish a copy of the latest instructions issued to the Zonal
Railway regarding use of inspection carriages.

(L.S.S. O.M. No. 1/4/73-RCC dt. 24-5-1974)
Reply of Government

A copy of the latest instructions issued to the Railways in regard
to the use of Inspection Carriages is attached herewith.

[Ministry of Railways (Railway Board) O.M. No, 73-B (RCC)-4223/1I
dated 8-7-1974].

Copy of Board’s letter No, 68/TTIV/34 dt. 10-1-74 addressed to the
"General Managers All India Railways and copy to others.

Sus: Use of Inspection Carriages,
Rer: Board’s jetiers of even number dated 8-6-1970 gnd 25-6-70.

In their Fourth Report, the Railway Convention Committee 1971
haye ebserved that there is a widespread feeling against the use of
inspection caryiages by rallway officials and the use of inspection
cerriages should he strictly limited to the discharge of inescapable
official dutiss.

2. Board desire that the inspection carriages should not normally
be used while travelling on duty to terrminal or intermediate poipts
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‘Where adequate lodging facilities exist. Their use should be restric-
ted to purely functional purposes i.e., inspections, inquiries, investi-
gations, etc. and on such occasions officers should avoid, as far as
possible, taking their families with them unless really necessary.

3. All officers should be advised accordingly.
Recommendation (S. No. 82, Para No. 2.86)

The Committee note that instructions already exist that four-
‘Wheeler and cight-wheeler carriages for officials upto the rank of
.senior scale officers should not be attached to fast passenger trains
and should normally be attached to goods and slow moving passenger
trains. The Committee would like these instructions to be made more
specific so as to ensure that these carriages are not attached to any
crowded passenger train.

Repiy of Government

Instructions have been issued to the Railways that care should be
‘taken to see that these 4-wheelers and 6-wheelers (M.G.) which are
'used by officers upto the rank of senior scale officers are not attached
to passenger carrying trains which are running overcrowded.

[Ministry of Railways (Railway Board) O.M. No. 73-B
(RCC)-4226, dated the 24th Oct., 1973].

Recommendation (S. No. 83, Para 2.87)

While the Committee are against perquisities being provided to
railway or other officials, they would like to take note of the wide-
:spread feeling amongst officers on the Indian Railways particularly
those in Class I and II that they do not have adequate avenues of pro-
‘motion as compared to other All India Services with the result that
a large number of them have been stagnating in the same scale for
a very long time. This also acts as a disincentive in attracting to the
Railway Service bright and promising recruits with high position in
the All India competition for combined services. The Committee
‘would like Government to examine the matter in all its aspects and
‘to ensure that the Railways which are a premier undertaking in the
country and have a high tradition of service should be given equita-
ble treatment and the pay scales and avenues of promotion for those
‘working in the Railways should be comparable to those in the other
All India Services.

Reply of Government

i I (ie.
crujtment to the Railway Engineering Serviges, Class |
TRSREf, IRSME, IRSEE, IRSSE & IRSS) is made through the Combined
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Engineering Services Examination conducted by the UP.S.C. As:
the majority of high-ranking candidates opt for and are allotted to-
the Railwzay Services, the quality of recruits to the Railway Engineer--
ing Services has been uniformly good. Recruitment to the IRAS and-
IRTS is made through the I.A.S. & Central Services Examination.-
Leaving out the candidates selected for I.A.S. and I.F.S., the propor--
tion of high-ranking candidates recruited to the two Railway Services
through this examination compares well with the numbers allotted
to other Central Services, Class 1.

2. The Railway Board are aware of the fact that the career pros-
pects of officers of Railway Services compare unfavourably with
other Central Services. The question of improving the carrer pros-
pects in Railway Services has been under the consideration of the
Railway Board for sometime. In 1969, 148 Senior Scale posts were
upgraded to J.A. grade and 106 J.A. grade posts were upgraded to:
1.A. grade. In 1970, the scale of pay of Divisional Supperintendents
of major Divisions was revised upward from Rs. 1600-1800 to
Rs. 1800-2000, those of minor Heads of Departments from Rs. 1800..
2000 to Rs. 1800-2250 and those of major Heads of Departments.
from Rs. 1800-2250 to 2000-2500.

3. The Third Pay Commission has recommended higher scales of
pay for Class I Services including two levels of Heads of Departments
in scale Rs. 2250-2500 and Rs. 2500-2750. The latter scale is the same

as the scale applicable to Joint Secretaries of the Government of
India.

4. The question of restructuring the shape of the cadre pyramid in
the various Railway Services is under active consideration. When:
these proposals, now under consideration, are implemented and cadre-

restructuring completed, the career prospects of officers of Railway-
Services will improve substantially.

[Ministry of Railways (Railway Board) O.M. No. 73-B:
(RCC)-4226 dated the 24th October, 1973.}

Further information called for by the Committee

Please intimate the final decision taken in pursuance of these:
recommendations.

[LSS. OM. No, 1473-RCC dt. 24-5-19741
Reply of Government

The sclieme for restructunng of .the cadre pyramid in the various
railway services has already been completed. A part of this scheme
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*has since been implemented with the result that a number of officers
‘have already been promoted against the upgraded posts. With the
dmplementation of the balance of the scheme it is expected that the
carrer prospects of officers of the railway services will improve
substantially.

2. Further, the Government, on the recommendations of the Third
«Central Pay Commission, have decided that the Cadre Review Con'-
-mittee should review on a priority basis the cadre strength of the
-various Central Class I Services in order to improve, wherever neces-
:sary, the promotion prospects in these services. These reviews will
:also be done from time to time.

[Ministry of Railways (Railway Board) O.M. No. 73-B
(RCC-4226/11 dated 8th July, 1974.]

Recommendation 87

The Committee observe that during the year 1968-69 for which
“figures have been made available to them, the number of passes and
‘PTOs issued in favour of the Railway employees was 18.78 lakhs and
-20.06 lakhs respectively. The financial implications thereof have been
.assessed at Rs. 25.40 crores of which passes accounted for Rs. 23.59
crores and PTOs Rs. 1.81 crores. This far exceeds the assessment
‘made on the basis of a sample survey carried out on the Northern
Railway in 1962 which indicated the total annual effect for Indian
Railways as a whole to be about Rs. 8 crores for passes and abnut
‘Rs. 70 1akhs for PTOs.

Reply of Government

‘Noted.

[Ministry of Railways (Railway Board) O.M. No. 73-B
‘ (RCC)-4226 dated lst March, 1974.]

Recommendation (S. No. 88, Para No. 3.23)

The rough caleulations made by the Estimates Committee (1967-68)
«on the basis of information available in official documents placed the
4otal cost of travel concessions at an opilimum figure of Rs. 17.29
crores. Even the estimate falls short of the Mimistry’s own calcula-
tions by about Rs, 8 crores. If the financial effect of the facilities of
concessional/residential card passes and School Cheque Passes were
-also taken into account, the total burden on Railway revenues would
‘be very considerable.



48
Reply of Government
Noted.

[Ministry of Railways (Railway Board) O.M. No. 73-B.
(RCC)-4226 dated the 24th October, 1873.F

Recommendation (S. No. 91, Para No. 3.26)

In this connection, it is pertinent to note that the Second Pay
Commission had come to the conclusion that “the travel privileges
allowed to Railway employees are conspicuously extravagant and in

large part, indefensible.” The Commission had therefore suggested

curtailment of the facility. Similar conclusions were arrived at
by the Estimates Committee who examined the question in 1967-68.
As the replies of the Ministry failed to convince the Estimates Com-

mittee (1968-69), the latter were compelled to reiterate their ear--

lier recommendations in their Action Taken Report.

Reply of Government

[Ministry of Railways (Railway Board) O.M. No. 73-B-
, (RCC)-4226 dated the 24th Octobher, 1973.]

Recommendation (S. No. 93, Para No. 3.28)

The Committee further recommend that steps may be taken for

speedy collection of the data showing the financial effect of the
travel concessions allowed to the Railway staff including concess-
ional monthly tickets, residential card passes and school cheque
passes issued in favour of Railway employees|their children in sub-

urban section. If necessary, computers should be utilised for ex--

pediting this work and the information placed before the Parlia-
ment as early as possible. Instructions may be issued to all Rail-
way administratiohs to maintain henceforth complete data in
this regard and furnish quarterly returns to the Railway Board to
enable compilation of the information without any delay in future.

This data may also be published in the Annual Reports of the Rail-

way Board (Zone-wise).

Reply of Government

Arising out of the recommendation of the Estimatés Committee:
(1972-78) in the 44th Report, instructions have been issued asking.

the Raflway adminfstrations to collect, collate, evaluate and incor--
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porate in the General Managers’ Annual Report, data regarding
the issue of privilege passed and PTOs to the Railway employees
during the year 1972-73. The information has also to be furnished
to the Railway Board for inclusion in their Annual Report. Ins-
tructions will also be issued to Railway administrations that cost of
concessional monthly tickets, residential card passes and school
cheque passes issued in favour 6f Railway employees/their child-
ren should be collected.

The most appropriate and economical method of collecting the
data for subsequent years (1973-74 onwards) is also under examin-
ation.

[Ministry of Railways (Railway Board) O.M. No. 73-B
(RCC)-4226 dated the 24th October, 1873.]

Further information called for by the Committee

Please indicate the latest position in the matter.

[L.S.S. OM. Né. 1/4/73-RCC dt. 24-5-1974.]
Reply of Government

Information is still being collected from the Railway Adminisi-
rations.

[Ministry of Railways (Railway Bodrd) O.M. No. 73-B
(RCC)-4223/11, dt. 8-7-1974.]

Recommendation (S. No. 94, Para No. 4.27)

The Committee note that a sum of Rs. 1599 crores was spent
during the first four years of the Fourth Plan on provision of Rail-
way Users' Amenities and that the programme for provision of
basic amenities at all stations has since been completed. The Rail-
ways tow propose to take up ihtensive improvement programme
at selected stations instead of allocatinig the available funds thinly
for a large number of works all over the country.

Reply of Governmeitt

The observation is noted.

Minis of Railways (Railway Board) OM. No. 73-B
[ = (RCC)-4226 dated the 24th October, 1973.]

Becommendation (S. No. 95, Pars No. 428)
The Committeé consider that now that the programme for pro-
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vision of basic passenger amenities has been completed on all Rail-
ways, it is time for the Railway Board to review the question of
providing additional amenities in all its aspects and to lay down

suitable guidelines in this regard for the benefit of the Zonal Rail-
ways.

Reply of Government

The recommendation is Accepted.

[Ministry of Railways (Railway Board) O.M. No. 73-B
(RCC)-4226 dated the 24th October, 1973.]

Recommendation (S. No. 86, Para No. 4.29)

A perspective plan may be drawn up for provision of much ne-
eded amenities and priorities laid down (zone-wise) for provision
of such additional amenities aceording to the requirements of tra-

ffic, particularly for tourists and pilgrims at various important
stations,

Reply of Government
The recommendation is accepted.
[Ministry of Railways (Railway Board) O.M. No. 73-B
(RCC)-4226 dated the 24th October, 1973.]
Further information called for by the Committee

Please state precisely the action taken on both thése recomm-
endations.

[L.S.S. OM. No. 1/4/7T3-RCC dt. 24-5-1974.]

Reply of Government

The recommendation of the Railway Convention Committee re-
ferred to above has been circulated to the Railways asking them to
review the existing norms laid down for provision of passenger
amenities at various railway stations and furnish the reports, if
any revislon is required therein. They have also been asked to
suggest any new type of amenity to be provided at stations for the
facility of he travelling public. Reports are still awaited from some
of the Railways. A degision will be taken in the matter in the light
of the reports furnished by the Railways.

[Ministry of Railways (Railway Board) O.M. No. 73-B
. (RCC)-4223/11 dated 27-7-1974.]
Recommendation No. 97 (Para 4.30)

The Committee further recommend that the question whether
the provision of a particular facility like the cost of additional co-
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-aches, to compensate loss of seating capacity, extension of platforms
raising of platforms, etc., should be treated as part of the normal ob-
ligation of the Railways as a public carrier or the same should be
treated as a Users' amenity and expenditure thereon should be de-
bited to the Development Fund, should be gone into throughly by
the Railways by associating a few representatives of the National
Railway Users’ Consultative Committee and their suggestions in
this regard should be placed before the next Railway Conventi-n
Committee for their consideration.

Reply of Government

Accepted. A review, as suggested by associating some members
of the National Railway Users’ Consultative Committee, will be
«carried out.

[Ministry of Railways (Railway Board) O.M. 73-B(RCC)-4226
dt. 1st March, 19874]

Further information called for by the Committee

Please state whether the proposed review has since been carried
out. If so, what are the findings and the action taken in pursuance
thereof.

[L.S.S. O.M. No. 1/4/73-RCC dt. 24-5-1974.]

Reply of Government

The matter is being referred to a few members of the National
Railways Users' Consultative Committee for elicting their views
after receipt and consideration of which a memorandum will be
submitted to the Committee.

[Ministry of Railways (Railway Board) OM. No. 73-B
(RCC)-4223/11 dt. 8-7-1974.]

Recommendations (S. Nos. 98, 99.and 100, Para Nes. 4.52, 4.53 and 4.54)

Of all the basic passenger amenities provided by the Railways,
the Committee attach the greatest importance to provision of ade-
quate drinking water facilitles at all stations, big and small. With
the increase in the loads of passenger trains to as many as 18 bogies
in some cases, it has become all the more necessary to augment
thesé. facilities so as to ensure that they are within easy reach of
the passengers. ‘



The Committee note that en.expenditure of Rs: 86.76 lakhs was
incurred by the Railways during the first three years of the Fourth
Plan on schemes for supply/augmentation of drinking water facil-
ities at stations. The Committee have, in pesragraph 4.15 of their
First Report, already emphasised the need for giving top priority
to providing clean and cool drinking water to the travelling public.

Keeping in view the climatic conditions in the country, the Co-
mmittee consider that it is not enough to provide facilities for su-
pply of drinking water to the passengers but also to ensure that
the hand pumps, tube wells, water coslers and other gadgets are
properly maintained for rendering efficient service particularly
during summer months and that break downs etc. are promptly
attended to.

Reply of Government

The recommendations of the Committee have been accepted and
brought to the notice of Railways reiterating the instructions is-
sued so far on the subject and for ensuring provision of “flush™
type or “Aqua privy” type, or “dug well” type latrines, provision
of clean and adequate cool drinking water at all stations big and
small, proper maintenance of hand pumps, tube wells, water cool-
ers and other atcessories particularly during summer months and to.
make sustained efforts to tone up the maintenance works. It has
also been emphasised that officers going on line on inspection should
check up the position of all these accessories and point.out any de--
fect or lapse and apportioning of responsibility for the same at the
approptriate levels and taking such other suitable action. Instruc-
tions have also been reiterated to electrify the stations where elect-.
ricity is available.

[Ministry of Railways (Railway Board) O.M. No. 73-B.
(RCC)-4226 dated the 24th October, 1973.}

Recommwendation (8. No. 181, Parn 4.5%)

As already pointed out in paragraphs 4.16 and 4.17 of their First
Report, the Committee would like the Ministry to parti¢ularly en-
sure proper maintehance of water coolers which have been pro-
vided at important stationis at a good deal of public expense. The:
Zonal Railways should also be asked to ensure that the facility is
not mhisused either by the travelling public or by the Railway staff’
themselves.
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Reply of Government

Zonal Railways have already been directed to pay special attention,
to the proper maintenance of the water coolers provided at stations
with a view to keep them in working order.

This recommendation of the Railway Convention Committee,
1971 has been reiterated to the Railways to ensure that the misuse
of the facility is minimised by taking suitable steps such as f~e-
quent checks, provision of enclosures/manning of water coclers at
important stations ete. "

[Ministry of Railways (Railway Board) O.M. No. 73-B
(RCC)-4226 dated the 24th October, 1873.]

Recommendation (S. No. 102, Para No. 4.56)

As complaints continue to be voiced about the inadequacy of
these facilities as well as poor maintenance thereof, the Committee
consider that the supervisory officers should be asked to personally
ensure that the water supply arrangements are adequate and in
proper working condition at all times. Inspecting Officers should
also ensure the adequacy and proper maintenance of drinking
water facilities at the stations during their visits and include the
same in their Inspection Reports. Responsibility for lapses if any,
in this matter should be promptly fixed. The Committee need
hardly emphasise that adequate funds will continue to be earmar-
ked by the Railways for this purpose.

Reply of Government

The recommendations of the Committee have been accepted and
brought to the notice of Railways reiterating the instructions iss-
ued so far on the subject and for ensuring position of “fiush” type
or “Aqua privy” type, or “dug well” type latrines, provision of
clean and adequate cool drinking water at all stations big and small,
proper maintenance of hand pumps, tube wells, water coolers and
other accessories particularly during summer months and to make
sustained efforts to tone up the maintenance works. It has also
been emphasised that officers going on line on inspection should
check up the position of all these accessories and point out any de-
fect or lapse and apportioning of responsibility for the same at the
appropriate levels and taking such other suitable action. Instruc-
tions have also been reiterated to electrify the stations where elec-

tricty is available.

Minis of Railways (Railway Board) O.M. No. 73-B
[ " (RCC)-4226 dated the 24th October, 1973.]
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Recommendation (S. No. 103, Para No, 4.57)

The committee have noted with interest the experiments made
"by the Railways for provisipn of water coolers in IIIrd Class Slee-
_per Coaches but these are stated to have been abandoned as it was
.found extremely difficult to maintain these water coolers. The
feasibility of providing additional water tanks in coaches of long
distance trains is also stated to have been examined but found
impracticable due to limited availability of space. The Committee
‘would like the RDSO to further explore the possibilities of supply-
ing potable water in coaches of long distance Mail|Express trains.
‘They consider that it should not be beyond the ingenuity of the
‘Railways to cater to this requirement which will be very much
.appreciated by the travelling public.

Reply of Government

It is mentioned that water coolers were originally provided to
-give the passengers an amenity which it was hoped would be app-
reciated by the travelling public. It was only after we found prac-
tical difficulty in maintaining a satisfactory service that it was given
up. It was felt that if a service is to be provided it must be main-
tained satisfactorily.

In regard to providing potable water, this has also engaged the
‘attention of the Railways, but here again it has to be considered
that the long distance trains run through many stations both small
and big and it is difficult to provide potable watering arrangement
for carriages at each of them. However drinking water is pro-
-vided at most stations and during the summer these arrangements
-are strengthened. ‘

The Committee’s recommendation has been taken note of for
further processing.

[Ministry of Railways (Railway Board) O.M. No. 73-B
(RCC)-4226 dated the 24th 'October, 1973.]

Further information called for by the Committee

"Please indicate the precise progress made in the matter.
[L.S.S. O.M. No. 1/4/73-RCC dt. 24-5-1974.]

Reply of Government

The various possibilities of supplying potable water in coaches
-of long distance Mail Express Trains is still under review by the

>
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Research Designs & Standardisation Organisation. More time will
be required for this study as the initial indications do not show
possibilities of further increases wthout an appreciable alteration
to the existing designs.

[Ministry of Railways (Railway Board) O.M. No. 73-B
(RCC)-4223/11 dt. 27-7-1974.]

Recommendation (S. No. 104, Para No. 4.61)

The Committee would like the Ministry to take expeditious
steps for electrification of all stations where electiric supply is av-
ailable in the vicinity. Close liaison may be maintained in this
regard with the State Electricity Boards so that the programme for
progressive electrification of all stations keeps pace with the elect-
rification schemes of the State Governments.

Reply of Government

The Committee may rest assured that constant liaison is being
maintained with the State Electricity Boards to ensure that the
progressive programming of electrification of stations follows clo-
sely the electrification schemes of the State Governments. It would,
however, be appreciated that unless electricity at low tension is
available in the vicinity of the stations, it would not be possible
to electrify the stations, due to prohibitive cost of service connec-
tions.

The observation of the Railway Convention Committee has baen
reiterated to the Railways, so that close liaison is continued to be
maintained with the State Electricity Boards regarding their pro-:
grammes for the electrficatioh dchemks, = -

[Ministry of Railways (Railway Board) O.M. No. 73-B:
(RCC)-4226 dated the 24th October, 1973.]

Recommendation (S. No. 105, Para No. 4.67)

The Committee have in para 2.65 of their Third Report recom--
mended that the Railways should undertake a quick survey of the:
adequacy of booking windows and booking clerks, particularly at
inuportant junction stations which deal with heavy passenger traffic
and take necessary remedial measures in: thig regard.

Reply of Government

The Committee’s observations about Railways undertaking &«
quick survey of the adequacy of booking windows particularly at
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important junctions dealing with heavy passenger traffic have been
noted for necessary action.

[Ministry of Railways (Railway Baard) O.M. No. 73-B
(RCC)-4226 dated the 24th October, 1973.]

Further information called for by the Committee

Please indicate whether the survey shiggested by the Committee
has since been carried out. If so, what are the findings and the
-action taken in pursuance thereof.

(L.S.S. O.M. No. 1]4|73-RCC dt. 24-5-1974)
Reply of Government

As already stated, the adequacy of booking facilities at all sta-
tions is kept under constant review and additional counters are
provided wherever considered necessary. The Railways have al-
ready been asked to undertake a quick survey of booking facilities
at all important railway stations and take remedial measures to
-avoid inconvenience to passengers in purchasing their tickets. Re-
ports indicating the results of the survey are still awaited from the
-Railways.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4223|II dt. 8-7-1974]

Comments of the Committee

The Committee are not happy at the delay in taking action to
-provide additional booking facilities. They find that this matter is
‘still in the survey stage. They would Iike concrete action to be
taken for augmenting the booking facllities particularly for second
-class pasgengers, where necessary, on an urgent basis.

Recommendation (S. No. 106, Para 4.68)

The Committee have no doubt that the Committee of Members
-of Parliament which is currently examining the procedure for
‘booking and reservations on Railways will examine the problem
in all its aspects and that necessary action in pyrsuance $hereof will
e taken to bring about tangible improvements.

Reply of Government

The Committee’s observations have been noted.
The report of the Committee on Reservations and Bookings
"headed by Shri Krishap Kant, M.P. has not yet been received. Ne-

cessary action will be taken on receipt of this report to implement
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the recommendations of the Committee accepted by the Govern-
ment ’

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated 24th October, 1973.]

Further information called for by the Committee

Please indicate the latest position in the light of the recommenda-
tions of the Committee on Reservations and Bookings.

[L.S.S. O.M. No. 1/4/13-RCC dt. 24-5-1974]

Reply of Government

The Committee on Reservations & Bookings in their First Report
submitted in October, 1973 made the following three recommenda-
-tions:

1. The time-limit for advance reservations should be one year
for all classes of accommodation.

2. The working hours for all classes of reservation should
be uniform and the reservation offices at all major sta-
tions should function on two-shift basis, for 16 hours a
day; and

3. (a) There should be no limit on the size of the waiting
list;

(b) The waiting list should not lapse on the departure of
the train; and

(c) Provision of Reservation Booths for waitlisted passen-
gers on all important siations ghould be strictly imple-
mented.

The above recommendations of the Committee were examined
and the decision of the Government thereon s given below:

Recommendgtion No. 1—This has not been finally accepted
for implementation.

Recommiendation No. 2—Accepted. Rajlways have been asked
to introguce these arvangements at Calcuita, Bombgy,
Madras, Delhi, Bangalore City, Ahmedabad, Lucknow,
Kanpur, Secunderabad and Pune Stations.
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Recommendation No. 3—(a) This has not been accepted.

(b) This is under consideration.

(c) Accepted. Railways have been asked to implement
this part of the recommendation at all important stations.

The final report of the Committee on Reservations and Bookings
is -awaited and necessary action will be taken to implement such
recommendations as are accepted by the Government.

[Ministry of Railways (Railway Board) O.M. No. 73-B
(RCC)-4223/I1 dt. 27-7-1974.]

Recommendation (S. No. 107, Para 4.69)

One aspect of the matter to which the Committee would like to
draw attention of the Ministry is that the reservation charts for
Third Class Passengers are mostly written in hand and are not,
therefore, quite legible. 'This leads to avoidable confusion at.the
last moment which is sometimes taken advantage of by unscupul-
ous elements amongst the staff to harass the passengers and indul-
ge in malpractices. The Committee would like the Ministry to
issue instructions that. all reservation charts including those for III
Class passengers should be invariably typed. It should also be en-
sured that these are not only displayed well before the departure
time of the train but that the boards are well lit and hung at promi-
nent places on the platforms. Railway staff should also be instructed
to give guidance to the passengers, particularly those belonging to
the IIInd Class, in locating reserved seats. Any disregard of these
instructions should be taken serious note of.

Reply of Government

The Committee’s observations have been noted. At important
junction stations where the quantum of reservations justifies pro-
vision of typists, reservation charts are typed. In other cases where
the number of reservations handled is small, the charts are prepared
in manuscript and efforts made to see that clear and legible copies
are exhibited on platforms and trains.

Instructions exist with the Railway Administrations ‘that re-
servation charts for upper and third ¢lass sleeper berths/seats
should be prominently displayed on illuminated boards on the
platform at important stations one hour before the departure of the
train. Ticket Collectors on platforms help passengers in locating
their feserved berths/seats. Officers and Supervisors conduct
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checks from time to time to ensure that the instructions are complied
and suitable action is taken against the staff concerned in the ev-
ent of any irregularity|deficiency coming to notice.

The various aspects concerning reservation are also being ex-
amined at present by the Committee on Reservations and Bookings
under the Chairmanship of Shri Krishan Kant, MP. Necessary
action will be taken on receipt of this report to implement the re-

commendations of the Committee to bring about further improve-
ments.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4228
dated 24th October, 1973]

Recommendations (S. No. 108 and 109, Paras Nos. 4.84 & 4.85)

The Committee find that the Railways have not made any assess-
ment so far of the demand for third class sleeping accommodation
on trains involving overnight journey even though their policy is
to provide such accommodation not only on Mail|Express trains
but passenger trains as well. It was, however, admitted in evi-
dence, that there was “plenty of demand” for such accommodation.

The Committee would like the Ministry to make a detailed
assessment of the requirements of sleeping accommodation for
third class passengers particularly on Mail|Express trains on trunk
routes and to prepare a time-bound programme for provision of
this facility on all trains involving over-night journey, subject to
the demand being sufficient.

Reply of Government
The recommendations have been noted for compliance.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated 24th October, 1973]

Further information called for by the Committee

Please state precisely the action taken in pursuance of these
recommendations.
(L.S.S. OM. No. 1}4/78-RCC dated 24-5-1974)

Reply of Government

Railways were asked to conduct a survey to assess the.demand
for sleeping accommodation on all trains involving night journeys
and furnish their recommendations for augmentation]introduction
of sleeper coaches on various trains. Reports furnished by the
Railways indicate that the requirements of sleeper coaches on

2634 LS—5
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present trend of traffic' would work out to about 300 B.G. and 70
M.G. sleeper additional ‘coaches. Provision has been made for
these coaches in the Rolling Stock programme, '

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4223|11 dt. 27-7-1974]

Recommendation (S. No. 110, Para No. 4.87)

The Committee further recommend that the Ministry of Rail-
ways should carefully work out the economics of all new proposals
before introducing them even on an experimental basis with a view
to ensure that the new facilities are not subsidised by the common
man.

Reply of Government
The Committee’s observation has been noted.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated 1st March, 1974]

Recommenadtion (S. No, 111, Para No. 4.94)

The Committee note that the occupancy ratio of the retiring
rooms variés considerably from place to place being as low as 3 per
cent in case of Kanpur-Anwarganj. This point was commented
upon by the Railway Catering and Passenger Amenities Committee
also. The Committee would like the Ministry to examine if these
rooms could not be put to better use at places where their occupancy
is less than 40 per cent so that the expenses incurred on their main-
tenance and up-keep could be justified.

Reply of Government
The observation of the Committee is noted.

[M|o Reailways (Railway Board) O.M. No. 73-B(RCC)-4226 dt. 1st
i March, 1974]

Further information called for by the Committee

Please state precisely the action taken in pursuance of these
recommendations.

(L.SS. O.M, No. 1]4|73-RCC dt. 24-5-1974)
Reply of Government
O the basis of an assessment made in 1971 of the occupancy of re-
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tiring rooms, guidelines -were ‘indicaté® to the Railways.for pro-
vision of retiring rooms and they were asked to review the existing
facilities in the light of these guidelines and decide about-putting to
alternate use such of the retiring rooms as did not show a net ear-
ning equal to the cost of repairs and maintenance. The present re-
‘commendation of the Committee about better use of the retiring
rooms at places where their occupancy is less than 40 per cent ‘has
‘been brought to the Zonal Railways for necessary action. ,

-

2. The matter will be pursued with the Zonal Railways, .

[Ministry of Railways (Railway Board) O.M. No. 73;-B(RCC)-'
| 4223/11 dt. 21-7-1974]

Recommendation (S. No. 112, Para No. 4.95)

The Committee would further like the Railway Board to main-
‘tain data about the occupation of the retiring rooms by Railway
‘staff and the general public separately so that their real utility to
the travelling public could be determined.

Reply of Government

The zonal railways have been advised to implement the above
recommendation of the Committee.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226 dt. 1st
March, 1974]

Recommendation (S. No. 113, Para No. 4.96)

The Committee further note that there is a wide variation in the
-rental charges for this facility from place to place and that in the
.case of the Northern Railway at least, the position has not been
reviewed over the past 30 years. The Committee would l.ike the
‘Ministry to undertake a comprehensive review of t.he position in
-this regard on all Railways with a view to standardising the char-
ges, which should not exceed Rs. 10 for a double bed room. For
:additional cots provided in emergency, & sum of Rs. 1/- per bed
may be charged. In places where the occupancy of the retiring
rooms is relatively poor, it may even be worthwhile to reduce the

wental charges.



Reply of Government

‘The observation of the Committee is noted The Railway Adminis-
trations have been requested to examine the matter in detail.

[M/o Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated 1st March, 1974.1

Further information cnlled for by the Committee

Please state if the charges of retiring rooms have since been
standardised. If so, please furnish a copy of the revised schedule
of .charges.

(LSS. oM. No 1|4]73-RCC dated 24-5-1974)
Reply of Governmnt .
The matter is under consideration of the Raxlways

[Ministry of Railways (Railway Board) O.M. No 73-B(RCC)-
422311, dt. 27-7-1974].

Comnig_ntg_.of the Committee

The Committee would ﬁke the Ministry of Railways to expedite
‘the review regarding the charges for retiring rooms at various
places g0 as to standardise the same, as far as possible.

Recommendation C.S. No. 114, Para No. 4.97)

‘The Committee would further like to point out that the main-
tenance and upkeep of the retiring rooms, particularly at smaller
stations, leaves much to be desired. They would like the Railway
Board to impress upon the Zonal Railway Administrations the
need to keep these rooms in a neat and tidy condition at all times
and to ensure that the sanitary and electric fittings are in good
shape and in working onder.

Reply of Government

The Railway Administrations have been advised to tighten up
their arrangements for the maintenance and upkeep of the retiring
rooms.

[M/o Railways (Railway Board) Q.M. No. 73-B(RCC)-4226,
dt. 1st March, 1974].

Recommendation (S. No. 115, Para No. 4.103)
The Committee note that the Railways have so far provided 71
dormitory type of retiring rooms with a total of 398 beds .at 54
Railway stations in the country and that instructions have been
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issued for construction of more dormitories in all pilgrim centres
and other 'places where meals are held, .

Reply of Government
The observation of the Committee is noted.
[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-42728,
dt. 1st March, 1974}.
Reeommendation (S No. 116 Para No. 4.104)

As the dormitories pxovxde cheap accommodation to the travel-
ling public for a short stay of upto 24 -hours, the Committee wel-
«come the proposal to provide more dormitories. In order that full
advantage is taken of“thi§‘facility by the *travelling public, the
Railways would do well to standardise the charges at a moderate
level, say Rs. 2 per bed. The services of caretakers may also be

provided to look after the comforts of passengers and their lug-
gage etc,

Reply of Government

The observation of the Committee is noted. The Railway Ad-

ministrations have been requested to examine the matter in
detail, AR

[M|O Railways (Railway Board) O.M. No. 73-B(RCC)-4226,
dt. 1st March, 1974).

Further informatien called for by the Committee

‘Please state precisely the action taken in pursuance of these
recommendations.

(LS.S. OM. No. 1/473-RCC, dated 24-5-1074)

Reply of Government

. The matter is being examined in consultation with the Zonal
Railways.

inistry of Railways (Railway Board) O.M. No. 73-B(RCC)-
[Ministry ' 4223|11, dt. 27-7-1974).

Comments of the Committee

The Cqmmxttee would like the Ministry of Railwuys to expellto
‘action in the matter of standardising the charges for dormitories.”
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Recommendation (S. Nos. 117—120, Para Nos. 4.128-—-4.131)

While taking note of the various facilities provided by the Rail-
ways for attracting tourists both from within & without the coun-
try, the Committee consider that there is still abundant scope for
providing more facilities for travel by rail, particularly to the
overseas visitors to whom this vast country with its rich cultural
heritage, offers much to see.

The Committee consider that the technological advancements
made by Ipdlan Railways in recent years should be fully exploited
to cater to the requirements of overseas visitors. The Railways
should look upon tourist traffic not so much as a direct source of
earnings for themselves but as source of earning much needed
foreign exchange for the country.

In this connection, the Committee welcome the proposal to set
up in the Ministry of Tourism and Civil Aviation, a Tourism Cell
manned by personnel drafted from the Railways for facilitating
better liaison between the two Ministries. The Committee hope
that with better co-ordination and aggressive salesmanship, it would
be possible for the Railways to attract more foreign tourists and
that the facilities provided for them would be suitably augmented
and broughf to international standards. The position in this re-
gard should bé kept under constant review and high-lighted in the
annual Reports of the Railway Board.

So far as home tourists are concerned, the committee conder
that notwithstgnding the problem of overcrowding which in any
case is conﬁnﬁé, mostly to trunk routes, the Railways should take
more energetic.steps for fostering this traffic in the interest of
national integration as well as augmenting their own earnings. As
the country abounds in places of tourist and religious interest, the:
Committee consider that the earnings of the Railways can be
considerably augmented by drawing up attractive package pro-
grammes in liaison with travel agencies. The Railways would also-
do well to study the measurs adopted by Railways in some of the
advanced foreign countries to attract tourist traffic,

Reply of Government

¥
The observations of the Committee are noted.

[M/o Rallways (Railway Board) O.M. No. 73-B(RCC)-4226,
i s - dt. 1st March, 1974].
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Further information called for by the Committee

Please state precisely the action taken in pursuance of these
recommendations. '

(L.S.S. O.M. No. 1[4/73-RCC, dt. 24-5-1974)

Reply of Government

Apart from the various steps that have been taken by the Rail-
ways to cater for tourist traffic, as indicated in paras 4.105 and 4.106
of the Fourth Report of the Committee (1971), the Railways have
since introduced provision of special trains for educational tours of
students on liberal terms, i.e. at 50 per cent concession in II Class
fares, with free kitchen car and free travel for cooks. This facility
would help national integration, affording the student community
opportunities to have a direct and comprehensive view of the cul-
tural and economic unity of the country and to see for themselves
making of modern India.

As the Committee are already aware (vide para 4.110 of their
Fourth Report), in order to facilitate better liaison between the
Department -of Tourism and the Railways, the proposal to set up a
Tourist Cell is under consideration. Though the proposed Tourist
Cell will be primarily concerned with foreign tourists, the cell,
when set up, will also be asked to draw up attractive package pro-
grammes for the home tourists in liaison with travel agencies,

The measures being adopted by Railways in some of the ad-
vanced foreign countries to attract tourist Traffic are also being

ascertained.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
422311, dt. 27-7-1974].

Recommendation (S. No. 121, Para No. 4.132)

The Committee would in particular urge the Railways to pro-
vide more and more facilities to students and workers to see the
country. Special ‘See Your Country’ trains may be run for the
henefit of the student community as well as the rural and indus-
trial workers with the cooperation of the State Governments and

educational authorities.
Reply of Government

providing facilities for group travel in

Railways are already S ontions 1aid

special trains and reserved coaches subject to th
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down in LR.C.A. Coaching Tariff, Part I. Concession m rail fares
is also allowed to the students, teachers, kisans and industrial
workers.

From May, 1973, the running of special trains for educational
tours of the students has been permitted as a regular measure on
liberal conditions which allow for 50 per cent concession in third
_class fares, a free kitchen car and free travel for four cooks or
servants in each special train. The train can be organised by or
on behalf of any recognisd educational institution and is run to
‘itinerary desired by the party. All State Governments have also
been addressed bringing the availability of this facility to their
notice so that more and more students might be encouraged to see
our vast country and the developments that have taken placed after
Independence,

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226,
dated 24th October, 1973]

Recommendation (S. No. 122, Para No. 4.139)

The Committee consider that proper upkeep of the various pas-
senger amenities is as important as their provision. While instruc-
tions do exist for ensuring that maintenance aspect receives con-
stant attention of the staff concerned, the experience of the travel-
Ying public would not appear to testify the claims made by the
Railways in this regard. The sanitary conditions particularly in
the Third Class waiting halls, lavatories and bath rooms are far
from satisfactory. The Committee consider that it is certainly not
for want of staff or funds that an appreciable improvement has not
been found possible. While special drives in this regard may help
to improve matters for sometime, they do not provide any alter-
native for sustained efforts which alone can provide an answer to
-this problem.

Reply of Government

The recommendation of the Committee has been accepted and
brought to the notice of Railways for ensuring that sustained efforts
are made to tone up the general standard of cleanliness and main-
tenance at the stations by frequent surprise checks by officers and
supervisors, apportiomng of responsibility at the correct levels and
taking disciplinary action against those found negligent in the per-
formance of their duties. The Railways have also been‘‘tirected to
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-ensure that the facilities provided are properly maintai d
Zlooked satisfactorily. pey ned

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226,
dated 24th October, 1973].

Recommendation (S. No. 123, Para No. 4.140)

The Committee expect the Ministry to ensure that any dereliction
-of duty by the staff concerned will be visited with suitable punish-
‘ment and that no efforts will be spared to ensure that the facilities
provided at great expense to the common man are properly main-

_tained and looked after so as to be of maximum service to the travel-
ling public.

Reply of Government

The recommendation of the Committee has been accepted and

-‘brought to the notice of Railways for ensuring that sustained efforts
-are made to tone up the general standard of cleanliness and main-
tenance at the stations by frequent surprise checks by officers and
-supervisors, apportioning of responsibility at the correct levels and
‘taking disciplinary action against those found negligent in the per-
formance of their duties. The Railways have also been directed to
ensure that the facilities provided are properly maintained and look-
~ed after satisfactorily.

{Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated 24th October, 1973].

Recommendation (S. No. 124, Para No. 5.45)

“The Committee note that departmental catering was introduc-
ed on the Railways in the year 1954 in pursuance of the
recommendation made by a high Powered Catering Com-
mittee that ‘Railways should set a standard for the con-
tractors to emulate’. Departmental Catering now obtains
at 102 stations and 26 pairs of trains out of about 2900
stations and 50 pairs of trains where catering facilities are
provided on different Railways.”

Reply of Government

PO noted. At present depart-
The Committee’s observation has been note X

in=ntal catering obtains at 110 stations and 26 pairs of trains on.the

“Indian Railways. ‘ , ,

T avs s ‘Board) OM. No. 73-B(RCC)-4226

[Ministry of Reflways (Railway Bost®) "ol o Oetober, 1973].
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Recommendation (S. No. 125, Para No. 5.46)

“The Committee further note that the Railways are now con-
sidering extension of departmental catering facility on a.
selective basis and that ‘Prestige’ trains/stations and sta-
tions where suitable contractors are not . forthcoming,
would be given prior consideration.”

Reply of Government .
The Committee’s observation has been noted.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated 24th October, 1973].

Recommendation (S. No. 126, Para 5.47)

“The Committee observe that the Railways have been incur-
ring losses of the order of about Rs. 63 to 7 lakhs per
annum on mobile units and that the combined results of
working of both the static and mobile units (excluding
Hotels) have also shown a declining trend of profitability,
the figure having come down from Rs. 21.66 lakhs in 1968-
69 to 18.19 lakhs in 1969-70 and still further to Rs. 12.25
lakhs in 1970-71. It has, however, improved to Rs. 18.55
lakhs in 1971-72 due to the increase in tariff with effect
from 20th December, 1970, but for which the profits would.
have been still less.”

Reply of Government

The Committee’s observations are noted. Every endeavour is
being made to improve the profitability of departmental catering.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226,
dated 24th October, 1973].

Further information called for by the Committee

Please indicate the efforts made to improve the profitability of’
departmental catering during 1972-73 and 1973-74.
(L.S.S. O.M. No. 1/4/73—RCC, dt. 24-5-1974)

Reply of Government

_ During the year 1972-73 the . departmental catering units have-
earned a profit of Rs. 14.09 lakhs i.e. 1.62 per cent on sales turnover
of Rs, 8.70 crores, The margine of profit would have heen better but
for increase in the cost of raw materials: and wages on account of’
1Ird Pay Commissions’ recommendation, whereas the tariff remain--
ed uncharged The working results of departmental catering for the
year 1973-74 are mot yet available. ‘ ‘

>
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The important measure

, 5 taken to improve the . *
partiental catering units are as undep. . profitability of de-

(i)- The price of tea/coffee which was last fixed in April, 1968

and of meals both Indian and Western style in December,
1970 have been raised with effect from 1-12-1978.

(ii) The uneconomic departmenta] catering unit at Lowe:
, Haflong station has been closed.

(iii) Departmental catering units at Mokameh, Thanjavur,

Mayura_m which were running in losses have recently
been handed over to contractors.

(iv) A detaileq analysis of the working of departmental cater-
ing units is being made in order to determine whether
units runing at a loss are retrievable or not, with an idea
of giving up irretrievable units,

[Ministry 9f Railways (Railway Board) O.M. No. 73-B(RCC)-4223/
IT dated 27th July, 1974].

Recommendation (S. No. 127, Para No. 5.48)

“The Committee regret that information regarding savings
effected in the staff employed by departmental catering
establishments as recommended by the Railway Catering
and Passenger Amenities Committee has not been furnish-
ed to them by the Ministry. The action taken with regard
to another recommendation of this Committee that the
question of abolition of departmental catering at small un-
economic units may be investigated has also not been in-
dicated by the Ministry.”

Reply of Government

Recommendations made by the Railway Catering and Passenger
Amenities Committee regarding reduction in staff costs in depart-
mental catering establishments and abolition of uneconomic depart-
mental catering units were accepted and Railways were directed to
implement the same.

It is, however, regretted that the further information as desired
by the Railway Convention Committee could not be furnished in
time as the details had to be collected by the Railways from each
departmental catering unit.

" As a result of review of atrength of staff in departmental cater-
ing units on Railways, however sn annual saving of Ra. 5,20.807 was
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effected during the period from 1969-70 to 1871-72. This saving in-
cludes the staff surrendered as a result of abolition 6f certain units
and also reduction in the staff strength of some of the existing units.

Action was also taken as recommended by the Railway: Catering
and Passenger Amenities Committee to abolish the followirig uneco-
nomic departmental catering units: —

(1) Dining car service on 19DN/20UP Dehra Dun Express
with effect from 1-10-1968. :

(ii) Transfer of departmental dining car service on 23DN/24UP

Delhi-Bombay Janata Express to a contractor with effect
from 15-11-1968.

(iii) Restaurant car service on 201UP/202DN Pune-Bangalore
Mail with effect from 15-5-1970.

(iv) Transfer of departmental dining car service on 1UP/2DN
Howrah-Delhi-Kalka Mail between Mughalsarai and
Delhi to a contractor with effect from May 1972.

(v) Departmental catering unit at Ghaziabad.

It has also been recently decided to abolish the uneconomic de-
partmental catering units at Mayuram, Thanjavur and Cochin Har-
bour Terminus stations.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated 24th October, 1973].

Recommendation (S. No. 128, Para, 5.49)

“In the absence of the above information and considering the
steep fall in the profitability of the departmental catering
services, static and mobile (the latter in fact is a losing
activity), the Committee are not sure if the measures
stated to have been taken by the Railways to bring down
the overhead costs and to' streamline the system of pro-
curement of raw materials with a view to effect econo-
mies in bulk purchases consistent with the quality of sup-
plies have yielded any concrete results. The Committee
recognise that the rise in staff costs and in prices of food-
stuffs may have contributed to the diminishing profit-
.ability of these services. They are, howevey, far from con-
vinced if the Railways have taken all possible steps to
‘effect economies and improve the efficiency of the cater-

.. . ing sexvices which alone: tan justify further extension of

.- ,thil.facility:” o e - -
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Reply of Government

Every endeavour is being made by the Railways to improve the
profitability of departmental catering services, particularly the de-
partmentally run mobile units. With regard to the measures taken
to bring down the overhead costs, as a result of review of the
strength of staff in departmental catering units on Zonal Railways,
an annual saving of Rs. 5,20,807 was effected during the period from
1868-70 to 1871-72. In fact, during the year 1871-72, the loss on de-
partmentally run mobile catering services, despite the rise in the
staff costs and in prices of food-stuffs, was brought down to Rs. 0.49
lakhs as against Rs. 5.42 lakhs in 1970-71 and Rs. 6.45 lakhs in 1969-70.

The working of each departmental catering unit static as well as
mobile—which has been incurring losses or which has shown dimi-
nishing profits, is being again reviewed to find out the extent to
which further economy measures can be adopted.

As an important step in the direction of making mobile catering
financially viable, dining cars are being replaced by pantry cars
gradually on the main trunk routes. Food is picked up from cater-
ing units at suitable points en-route and stored in pantry cars which
are equipped with arrangements for keeping food hot. Under this
arrangement part of the pantry bogie carries passengers thereby
increasing accommodation on trains for passengers and revenues for
Railways. The arrangement envisages profit not only through cater-
ing but also better revenue by making available more accommoda-
tion for passengers.

i Rail Railway Board) O.M. No. 73-B(RCC)-4226
Dinistry of Railways ( Y dated 1st March, 1974]..

Recommendation (S. No. 129, Para 5.50)

Out of 21 mobilé catering units run departmen?ally for whif:h-
separate figures have been supplied to the ‘Commlttee, 13 mobile
units were running in loss in 1970-71. Catering losses on the llzku}r:-
jab Mail have gone up from Rs. 88,000/-. in 1968-69 to Rs. 11.83 A (;.
in 1970-71. In case of certain other trains like 103/104 De u;:ed t'h -
Express, the Coalfleld Express, the Black Diamond Express x; th
Bombaj; Central-Ahmedabad A.C. Exrlirzssb t:':xeth ;;x;zﬁxr}‘:;es r;:e :;m ‘3-

above perlod bu ;
im;elii;rcﬁ:;:ve;etthgn some pothex' cases like those of Bantgl:-
lore-Poona Mail and the Howrah-Bombay Mail (;ia.dN:gnxz;x;:mbl ;‘
losses have either increased or the profits have declined ¢
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Reply of Government

During the year 1971-72 the departmentally run mobile catering
services on the Railways incurred a loss of Rs.:0.49 lakhs as cornpared
to Rs. 5.42 lakhs during 1970-71 and Rs. 6.45 lakhs during 1969-76."

Every endeavour 15 being made by the Railways to improve the
profitability of dining car services. As an important atep‘in the
direction of making mobile catering financially viable, it has been
decided to eliminate cooking in running trains by replacing dining
cars with pantry cars equipped with arrangements for keeping food
hot and picking up ‘ready to serve meals’ from catering units at
varfous points en route. This arrangement has already been intro-
duced on the Frontier Mail and Paschim/A.C. Expresses on the
Bombay-Delhi route, Grand Trunk Express on the Madras-Delhi
route and 1 Up/2 Dn. Mail between Mughalsarai and Delhi on
Howrah-Delhi route. It is proposed to gradually extend the scheme
to cover all the trunk routes in a phased manner. Under this ar-
rangement, part of the pantry bogie will carry passengers, thereby
increasing accommodation on trains for passengers and revenues for
Railways. The system will, therefore, yield profit not only through
catering but also release accommodation for passengers.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226/11
dated 8-7-1974].

Recommendation (S. No. 130, Para 5.51)

The Committee understand that catering on a prestigeous train
like the Howrah-Delhi-Kalka Mail was handed over back to a pri-
vate contractor as the Railways were incurring losses on this service.
That losses still continue to be incurred on a number of other trains
also is indicative of the fact that the original objective of taking over
catering under departmental management so as to ‘set a standard
for the contractors to emulate’ is far from being achieved,

Reply of Government

Sustained efforts are being made by the Railways to improve
the standard of catering and the profitability of dining car services.
This will be evident from the fact that during the year 1971-72, the
departmentally run mobile catering services on the Railways incur-
red a loss of Rs. 49,000 only as compared to Rs. 5.42 lakhs in 1970-
71 and Rs. 6.45 lakhs in 1968-70.

For making mobile catering financially viable, the conventional
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dining car service is being gradually replaced by the system of pick-
ing up “Ready to Serve” meals from modernised base kitchens
established at various points en-route. This arrangement already
introduced on certain important trains, is proposed to be gradually’
-extended to cover all the trunk routes in a phased manner. Under
the scheme, the dining car is replacd by a pantry car, a part of which
also carries passengers, thereby increasing accommodation on trains
for passengers as well as revenues for Railways. The system will,
therefore, yield profit not only through catering but also release a.-
-commodation for passengers.

On the Howrah-Kalka Mail also arrangement on similar lines has

been introduced. The contractor is required to pick up ‘ready to

.serve’ food from departmental catering units en-route and serve
1o passengers.

A [M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226 dated
1st March, 1974].

Recommendation (S. Ne. 131 Para 5.52)

“The Committee would, therefore, like the Ministry to undertake
& comprehensive review of working of the departmental catering ser-
vices so as to identify the specific services (Division wise in case
of static units) on which losses are occurring or which are showing
diminishing returns and to ascertain the precise reasons therefor
‘to facilitate necessary remedial action. The results of such a study
‘may be placed before the next Rallway Convention Committee.”
Reply of Government
The matter is under examination. Preliminary steps have been
-taken to collect the data required for the study.

[M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226 dated
1st March, 1974]

Further information called for by the Committee

Please state the latest position in the matter.
[L.S.S. O.M. No. 1/4/73-RCC dated 24-3-1974]

Reply of Government
The data required to review the working of departmental cater-
“ing units is being collected. .-

t{Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4223/11
) © 0 dated 8-7-1974]
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Comments of the Committee

The Committee would like concrete action to be taken improve-
the catering facilities and to improve efficieney of service.

Recommendation (S. No. 132, Para 5.53)

The Committee observe that the Ministry now propose to-
phase out the dining cars gradually and to provide meals from
static units in order to effect economies. Incidentally, the replace-
ment of dining cars by pantry cars would release some space for
accommodating passengers. They further note that the additional
revenues by way of increased passenger earnings that would accrue-
if all dining cars were withdrawn would be to the extent of Rs. 6"
to 8 crores per annum.

Reply of Government
The observation of the Committee has been noted.

[(M/o Railways (Railway Board) O.M. No. 73-B(RCC)-4226 dated.
1st March, 19741.

Recommendation (S. No. 133, Para 5.54)

The Committee would like the Ministry to ascertain public
reaction over a period of time to the revised scheme of serving meals
from static units which has been introduced as an experimental mea-
sure on certain trains so as to ensure that withdrawal of the dining-
car facility does not cause any hardship to long distance passengers..

Reply of Government

The Committee’s observation has been noted. Railways have:
been advised to obtain passenger reaction in regard to “ready to-
serve meals”.

[M/o Railways: (Railway Board) O.M. No. 73-B(RCC)-4226 dated:
1st March, 19741.

Recommendation (S. No. 134, Para No. 5.55)

As complaints continue to be voiced both in Parliament and’
outside that the quality of food stuffs served by the Railwayq..
leaves much to be desired, the Committee would like the Ministry:
to ensure that such complaints from whatever quarter they come;.
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::; ‘pron;ptgy‘ attended to and steps taken to rectify the shortcom-

Reply of Government

Some of the steps taken in recent months to improve catering
on Railways are indicated below:— '

(1) For supplying better quality of food to passengers in
trains, cooking in dining cars on selected trains has been
replaced by picking up pre-cooked food from moderniz-
ed base kitchens set up en route. Food in Trays is stor-
ed in hot cases at the base kitchens, later transferred to
hot cases in the pantry car on trains and served to pas-

sengers at meal time. The advantages of this scheme
are:—

(a) Food is kept hot.

(b) There is no complaint for want of cleanliness.

(c) The scene of washing has been removed from the pan-
try cars to the base kitchens.

For implementing these arrangements, the base kitchens
have been equipped with modern appliances and gadgets to enable
a more satisfactory and hygienic sgervice to be provided to the
passengers. ' f

The above arrangement has been introduced on the Frontier
Mail and Paschim/A.C. Express on the Bombay-Delhi route, the
Grant Trunk Express on the Madras-Delhi route and on IUPlsz{
Mail between Mughalsarai and Delhi on the Howrah-Delhi route. I
is proposed to extend this system to cover a few more long distance
trains on the trunk routes,

in selected trains where at present no dining
@ ?:; ::r;aul;et car runs and on which it might be desirable

2634 L.S.—8.
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to introdece a diniwg bar) kedpitg tn ViR Hat tHY" adt

tion of a dining car on a train would result in accentuat:

ing overcrowding which ‘a‘lr}ady, exists on the trains,

arrangements ha¥§ Beeh 1iadé 45 an alternative, to keep

hot and fresh fgod stored in thermo-codl hoxes ih cosches
d Served to the passengers.

@ o skt aklie Gocd &t s ril o ghe b o
pasdenigers, 16W-pricedl pitkéd meals costing Re. 1 per
packet hat® bed ifittolliced at vairous important
stations, ese have proved quite popular with the tra-
WS pubc

IM/o Railways (Railway Board) O.M. No. 73-B(RC()-4226 dated
24th October, 1973].

WoeotiRbaitibh (8. N8, 151 Pita 5.55)

The Committee feél that oki¥ of the Bbst medH of Bndlirtity quality
is to lay. down thi ‘specifications a8 précisely 4s poidtbte. ere it
is possible to cbtain ISHAGMARK thgrediuntsimatériald; tHéSe should

be given preference in the interest of assured quality.

Reply of Governm®fit

The Commwittee’s observation telatilg ¥ Yiyfg dvbm ¢ speci-
fications as precisely as possible is noted.

As far as possible, Railways prdctire ISIAGMARK didlity ingre-
dients for use in the Departmental Catering establishments where-
ever fubh itewtd’ apé-avalldbly 4 the mifket. Durold¥e of other
iteri is alse wrddg frém stititithe 1TRE Supet Bithr, Coopérative
Sotteties aidl Berf-Govern¥iit drgani3abions. ‘hirAtd Proviaibis,
etc. of standard brands are purchased from manufacturers Or |
distributors.

{Mio of Raliways (Railway Bodrd) Q.M. No. 73-B(RCC-4226
‘dt. ist March, 19731.

!
Réevnintentiation (S. N. 184, gari W6, 537)

The Committee attach the highest importahiée t8 'thé obkérvarité
of cleanliness in the kitchen where the food is prepared. The Com-
mittee would impress on the Railways to“tike up the work of
mbderhising the Kitcheds on & priovty B&ﬂis 1o efistire ’thﬁ"c'_thé' food
is pragared in a okt hiyglenic Waither Hde frofr Uiy todtimination




”
"The Commitige Wonld, suggest that the Rallways mey take thé assist-
-ance pf cateriaz Ingtitutes and other public sector ‘Utidertakings who
have.experience in catering.

Reply of Govesnment

The Rilllway have lready embiirked pn a systeniatic programme
for modernizing the kitchens to ensure that food is prepared in a
most hygierfic manfier. In pursuance of this programme, modern
kdtchens bave been recently set up at the following stations:—

(1) New "Délhi-Bombay rofite
() .New Delhi
(b)) Kota 2 =k
(¢) ‘Bombay Certral

@) ﬁélhi-ﬁb.d#u rote
(a) Amla
(b)" Balharshah

(3) Delhi-Howrah route
(a) Tundla
(b) Kanpur
.(c) .Allahabad

‘(d) Patna Jn.

(e) Howrah.

Other measures which have bqénlare' Béin@ taken for ,enét'xrjing
better cleanliness in catering arrangements are indicated below:--

(i) ' Codldng in dining cars on certain trains has béeen tgpiicga
by picking up Ready to Serve food frém moderriized hase
kitchens en réute. 'in trays is'stored in hot cases at
the base kitcheps, later transferged, to hot cases in the
pantry car of trains and served to passengers at meal time.
The ;advantages of this arrengement are that-the. pantry
ears can be kept clean, the service is more hygienic, wash-
ing in moving trgins is eliminated and the bearers can
femain in clean uniforms on the run of the train,

(i) Modern, culinary. techniques. . and appliances.,arg being
gradually introduced in selected catering units. These
indlude procurement of equipments- such #s hot cases,
insulated trolleys, gas sylinders, sterilizers, etc,
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(lif) Departmental catering staff are being sent for training to
the Institute of Catering Technology and Applied Nutri-
tion, Bombay, as per a phased programme to enable them
to develop professional competence in the field of catering.

It is also proposed to introduce gradually the arrangement of

picking up Ready to Serve food on all the main trunk route trains
and modern base kitchens would be set up progressively.

[M./ of Railways (Railway Board) O.M. No. 73-B(RCC)-4226:
dt. 24th October, 1973].

Recommendation (S. No. 137, para 5.58)

The Committee note that the Railways have decided to introduce
fqod packets on an increasing scale to meet the needs of the travel-
ling public. The Committee would stress that the constituents of
food packets should be most carefully selected having regard to the
nutritious value of the ingredients and the need for encouraging
the habit of having a well-balanced and wholesome diet. Every
care should be taken to see that the food served in packets is hygi-
enic and free from any health hazards.

Reply of Government

The Committee’s recommendation has been noted.

[M./of Railways (Railway Board) O.M. No. 73-B(RCC) 4226
dt. 24th October, 1973].

Recommendation (S. No. 138, para 5.59)

The Committee find that at several railway stations, milk bars.
have already been get up. Now that the dairy schemes are making -
headway in many parts of the country, the Railways should review
the position to see that wherever State approved or sponsored dairies
are functioning milk oars are established to sell milk and milk pro-
ducts at reasonable rates to the travelling public.

Reply of Government .

The recommendation has been accepted and brought to the notice
of the Railways for implementation to the extent found feasible.

[M./of Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dt. 1st March, 1874].

Further information called for by the Committee

Please indicate the precise progress made in the matter.
(L.S.S. O.M. No. 1}4/73-RCC dt. 24-5-1874)
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Reply of Governmemt

I'ndtrucﬁombhave been issued to the Railways to implement the
recommendation of the Committee to the extent found feasible after
ur!dertaking a survey of the dairy facilities available at stationg where
milk-bars have not yet been opened. Reports on precise progress
made in this respect are awaited from the Railways.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4223|1I
27-7-1974].
Recommendation (S. No. 139, para 5.60) '

The Committee would also suggest that the Railways should, in
conjunction with Modern Bakeries, establish stalls for sale of bread
at suitable places. The Committee need hardly point out that bread
is becoming increasingly popular all over the country and supply

of wholesome bread would go a long way to serve the needs of the
travelling public.

Reply of Government

The Railways have already instructions to procure Bread from
Modern Bakeries India Ltd. through their various Bakery Units, for
sale to passengers at railway stations. These instructions have
again been reiterated to the Railways who have been asked that
wherever Modern Bakery Bread is available, the same may be
obtained and sold to the passengers through stalls and Refresh-
ment Rooms at the stations.

As stalls and Refreshment Rooms can easily stock Modern
Bakeries Bread, the establishment of separate stalls is not considered
necessary.

[M./ of Railways (Railway Board) O. M. No. 73-B(RCC)-4226
1st March, 1974].
Further information called for by the Committee
Please mdicate the names of stations where Modern Bread is now
available.
(L.S.S. O.M. No. 1/4/73-RCC dt. 24-5-1974)

Reply of Government

Detailed information is being collected.

B . . 73-B(RCC-4223|11
[Ministry of Railways (Railway Board) O.M. No ( S71974Y.
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. Recommendatien (8 o, 141, Puka, No. 5.62)

The Committee note that Railway hotels are a historical legacy
and although they are a profitable proposition, it has been decided
to hand over the hotel at Autanga.bad to the ITRC and that the
questmn of transferring the other two also would be considered in
case the Corporat).on were interested, in taking them over. As the
ITDC w1th their experience of runmng prestigeous hotels are obvi-
olisly ini a betfer position to run them, the Committee suggest that a
.dedision fo hand over the hotels at Puri and Ranchi, both of which
are places of tourist interest may be taken expeditiously by Gov-
ernment. . ' ‘

Beely, of Government
The Ministry of Railways have already taken a decision in prin-
ciple to hand over the Railway hotels at Puri and Ranchi to the
India Tourist Development Corporation. The matter is being per-
sued with the LT.D.C. R :

[M/O. Railways (Railway Board) O;M. No. 73-B (RCC-4226
‘ dt. 24th October, 19_731
F“r% l"#'or‘maﬁon c‘“ed_ w tl@ @mﬂ}l LEANRY
Please indicate the latest poswon in the matter,
LLSS O.M. No. 1[$|73-RCC dt 24-5-1974]

Reply of Governmerit

The matter is st111 being pursued with I T D. C

[Ministr Iw Railway Boar OM No. 73:B (RCC)-
sy of Bailays, (Raflway Bowsd 23|I & s_':Bﬁrm

Comments of the Committee

The Committee would urge that the question of transferring the
Rallway hogels at {’uri Ranchi to the India 'l‘om:l.t:’xg Develop-

ment Corporation’ may be ﬁnalised and 1mp!emented’ expeditmusly .



CHAPTER HI

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT
DESIRE TO PURSUE IN VIEW OF GOVERNMENTS REPLIES

Recommendation (S. No. 13, Para No. 1.44)

The Committee note that the Railway Board propose to conve =+t
the workshop at Izatnagar (N.E. Railway) into a coach factory.
As the capacity in a number of other loco, carriage and wagon repair
workshops, particularly those which have past experience in manu-
facturing passenger carriages also, is likely to become surplus with
the extension of electric|diesel traction, the Committee would like
the Railways to prepare a comprehensive plan for utilising such
spare capacity for manufacture of coaches to meet the growing re-
quirements during the Fifth Plan.

Reply of Government

To meet the increased requirements of coaches, it was felt neces-
sary to develop addxtmnal facilities for construction of integral type
coaches. Based on a detailed estimate of load and capacity carried
out over an extended period. it was felt desirable that part of the
Izatnagar Workshops of the North-Eav.tern Railway could be utilised
for manufacture of coaches which would keep the additional invest-
ment to the barest minimum. The capacity at Izatnagar Workshop
could be made available by transferring some of the conventional
repair activity to other Workshops hy rationalisation.

2. It may be clarified that with the increase in electrification and
dieselisation, while the workload for steam locos to ihe rxtent they
are reduced will come down, the overall repair workload in Work-
shops would considerably increase to meet the maintenance require-
ments of increased number of coaches, wagons, diesel and electric
locomotives and their spares. The question of any surplus copacity
in Railway Workshops, therefore, does not arise. It may also be
pointed out that the experience of coach construction in the Repair
Workshops was restricted to the manufacture of timber body coaches
and not coaches to integral design which are now proposed to be
po;istructed

[MIO Railways (Railway Board) O.M. No. 73-B (RCC-4226
dt. 24th October, 1973]

)8
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Recommendation, (S. No. 19, Para No. 1.61)

The Committee would suggest that Government inay consider
appointment of a high powered task force which would ensure by
means of an integrated planning that traction motors and other re-
quirements of wheels, exles, etc. become available to the production
units of Railways in accordance with the scheduled programme.

Reply of Government

Integrated planning on Railways is effected through the medium
of ‘the standing Directorates of the Board. The coordinating Direc-
torate specifically concerned is the Railway Planning Directorate
and all aspects relating to integrated approach on the different pro-
blems relating to equipment required is, therefore, processed by the
concerned Directorates in close consultatxon with this Directorate.
A final view is then endorsed by the Railway Board and sets into

the train the necessary processes for the setting up of facilities ete.,
that may be required for any equipment.

2. Integrated planning in so far as components ind materials
required for production units are concerned has been organised by
a Task Force at the Board’s level. In so far as the individual pro-
duction units’are concerned, the necessary co-ordination is being
ensured through the medium of the General Manager who has all
the inter-disciplinary cadres available to him,

3. As regards traction motors, a tentative decision has been taken
to set up a plant in collaboration with Messrs. Hitachi (Japan).
As regards Wheel & Axle Plant, negotiations are well in hand with
two manufacturers. There are full time officers specifically assign-
ed to ensure rapid implementation of these two particular projects.

[M/o. of Railways (Railway Board) O:M. No. 73-B(RCC)-4226
dt. 24th October, 1973].

Recommendation (S. No. 21, Para No. 1.75)

The Committee note the plea put forward by the Railways that
the constraints of resources do not permit the Railways to divert the
‘limited fleet of diese]l engines from goods to passenger traffic, parti-
cularly because the former is a paying proposition while the latter is
not. The Committee nevertheless consider that the problem of over-
crowding which is confined to third class, is essentially a problem of
the masses and the Railways, as a premier public organisation, are
duty bound to take effective step® to mitigate the sufferings of the
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third class passengeis who contribute 87 per cent of the total passen-
ger earnings (non-suburban) of the Railways. The massive invest-
ments made during the five year plans for modernisation and deve-
lopment of track, equipment, signalling and other facilities should
make it possible for.the Railways to provide much needed relief to

the common man and to make conditions of travel comfortable to
him,

Reply of Government

The observations of the Committee are noted. With the limited
diese] locomotives available efforts are being made to increase the
number of diesel hauled long distance trains to the maximum possi-
ble. Inspite of the limitations of resources and sectional capacity,
Railways are introducing more trains and extending the runs of exis-

ting passenger trains to the extent possible after assessing the needs
of the partn:ular sections/ routes.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
datéd the 24th October, 1973].

Recommendation (S. No. 29, Para No. 1.93)

The Committee welcome the proposal for introducing diesel rail
cars by converting Ashok Layland chassis into rail cars and replacing
steam locomotives by a bus engine, for providing fast inter city ser-
vice on the NG system wherever traffic. warrants. ‘They note that
orders have already been placed for ten sets of 4-coach rail cars on
‘the Golden Rock Railway Workshop. This measure would not only
enable the railways to reduce the cost of operations considerably and
to augment their earnings but would also dispel the impression in

the public mind that the narrow gauge lines are given stepmotherly
treatment by the railways.

Reply of Government .

An order for six diesel narrow gauge rail cars had already been
placed on the Mysore Workshop and these are intended for Southern
Railway. The question of manufacture of 8 more rail cars was also
under examination. However, in view of the present oil crisis, it

would be prudent to defer the manufacture of any new rail cars for
the time being..

]‘Mlmstry of Railways (Railway Board) O.M. No. 73- B (RCC)-4226
dated the 1st March, 1974].
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Recommendain (S. No. 48, Para No. 1188) -

The Committee wauld #lso suggest that no further comstruction
of air conditioned goaches should be pragrammed till thé resutts of

the above study gre knowa and it is clear that these services are pay-
ing their way and the public need them. TR

The Committee are also strongly averse to the addition of coaches
in higher classes to trajns when it i wel known that third class
passgngers have to travel in conditions of insufferable congestion.

Reply of Goayernment
In view of the decision to continyg prayision of air-conditioned

accommodation wherever jstified, as mentiopgg in seply to recotm-
mendation No. 72, it is not considered necessary to atap comstryction
of air-conditioned coaches at present. Tbe gasting of air-conditioned
accommodation will be made alongwith coaching costing which has

been taken up for study.

While augmentation of passenger accommodation in trains is con-
sidered, care is always taken to relieve oge{-cnggipg in third class
by attaching .third class coaches. T

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
| dated the 24th October, 1874].

Recommendation (S. No. 65, Para No. 2.19)

The Committge fursher note that the cost of maintenance of coa-
ching stack is not maintained type-wise by the Railways. The Com-
mittee cansider that such a data would provide a useful tool to the
Railways to keep a check on the expenditure on maintenance of such
stock and would also indicate if any particular type of stock has out-
lived its utility, They would, therefore, like the Railways to maintain
data about the cost of maintenanee af all types of coaches including
saloons.

Reply of Government

The coaching stock is maintajned for periodical overhaul and spe-
cial repairs in Railway Workshops and for running jepaits in the
Carriage Depots of the Divisions. The maintenance cqst of coaching
stock would vary not merely for the different types of coaches namely
ICF, BEML, IR.S. and non;standard but would also vary for
different classes of coaghes in the same type. Further age of coaches



increas, the.rgpair joad, inyolved pariiculatly durimg periodical over-
hayls and even coacheg of same age, sume type and same cliss have
vastly varying repair cost dependent on ‘actiial condition of coaches
when' they are undertaken for repairs. This is particularly so be-
cause damage to coaches through vandaliam and thefis cannot be on
a uniform pattern. Under the circumsiances if the acoountal of main-
tenance cost is made more elaborate to cover hundreds of different
types of coaches separately, the task would become colossal and very
difficult to implement and at the same tixoe cansiderably cost.y.
The condemnation of every single coach is based on a detailed assess-
ment to determine whether the coach has outlived its utility on econo-
mic considerations.

It may be added that to make the acoountal procedure mare, gla-
borate even in Workshops, there would be neecj,to increage spbstan-
tially the unproductive clerical work so that the materials are inden-
ted, stocked and accounted separately for each type of coaches against
the present system in which comman itepps are drawn in bulk from
the Stores. Similarly, practical difficulties in booking men would be
encountered. Presently, the POH of coaches is undertaken by repair

ngs who are allotted 4 to 5 or even more cegches at a time, M ac-
Coongal it s one sipurlels or ach s, T o boonme poses
sary to ensure that a particular gapg hqﬁ ply, one type of, coachgs at
a time which would be impractical as the feed to Workshops cannot
be so controlled. In the Carriage & Wagon Depots of the Divisions
the, problems will be even more severe whete the number of.coaches
attended per day in a De{po}:‘ are extrgx'x},e‘lx. lxmigegi.

In view of the foregping;it would not be feasible to maintain the
cost of coaching stock repairs separately for all types of coaches in-

cluding salqons.

[Ministry of Railways (Railway Board) OM, Na, 738 (RC()-4226
dated the 24th Octaber, 1973).

Rgcommendations (S. Nos. 68 and 63, Parss No, 24§ and 249,
P respectively),
The Committee note that out of a total of 1252.18 million non-

suburban originating passengers, during 1971-72 only .6.17 million i.e.
0.5 per cent travelled by AC or First Class, Thug the overwhelming

majority of passengers are third class o:_mly.n
The Committee are distressed at the overcrowding and inhuman

conditions in which the thixg cjass paspepgers haye tp. travgl.on the
.Jpdian Railway, In addition, there age long, waiting. lists and many

"'3rd class passengers are left fxom the, Mail/Express trains.



The Committee consider that the basic and foremost concem of
the Railways as a. premier public transport is to provide quick and
easy means of communication to the teeming millions of the country
and that all its policies in this regard should be mass-oriented. The
Committee consider that so long as the Railways are not in a position
to assure a seat to a third class passenger on any train and for any
distance at a reasonably short notice, if not on demand, the provision
of facilities for the more affluent sections of society, by way of air-
conditioned trains/coaches is out of tune with the declared objective
of establishment of a socialistic society. They feel that with the exis-
ting financial constraints the Railways are not likely to augment in
the foreseeable future, their passenger carrying capa-~ity to meet fully
the increasing needs of the travellmg public, particularly the common
third class travellers. "Y‘here is thus no likelihood of any appreciable

‘relief in ‘overcrowding and the miserable lot of the third class passen-
gers.

Reply of Government
The Committee’s observations have been noted.

As regards the provision of Air-conditioned accommodation in the
trains, the Committee's attention is invited to Government'’s reply to
recommendation No. 72-Para 2.52.

As regards steps taken to relieve overcrowding, replies to recom-
mendations Nos. 22, 24 & 25 and 32 to 35, may please be referred to.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC) 4226
dated the 24th October, 1973].

Recommendation (S. No. 70, Para No. 2.50)

The Committee consider that immediate relief can be given to the
third class passengers by rationalising the classes of travel on the
Indian Railways. In this connection, the Committee are greatly sur-
prised to hear that the Railways do not have precise data about the
operational costs of different classes of travel. Further, even the occu-
pancy ratio gathered from six-monthly traffic census does not give
precise information about the distances or the starting arid termina-
ting points of the journey.

Reply of Government

It has already been decided to abolish the Second Class of accom-
modation on the Indian Railways.  This would result in the availa-
bility of extra accommodation for third class passengers.



87

Further, as an experimental measure, first class chair cars with 48
muorwseatseathargdgobemgintroduoedmliwottheconven.
tional type of first class coaches each of which has accommodation
for only 24 passengers during the night and 36 passengers during the
day. One such chair car is intended to replace two conventional

of first class coaches, thus making room for an additional third class
coach.

With the abolition of second class which is likely to be achieve:
by 31-3-1974, there will be only two main classes of travel on the
Indian Railways in addition to the Air-conditioned accommodation.

So far as the precised data of the operationa] costs of different
classes of travel is concerned, a detailed costing analysis has already

been undertaken and it is likely to be completed within about 15
months. )

Overcrowding statistics relate to the actual fact of overcrowding
on trains and are based on a count of actual number of passengers
noticed on trains at specific points in different classes. It is not possi-
ble to ascertain either the point of origin or destination of passengers
as owing to frequent halts there is a continuous stream 'of outgoing and
incoming passengers, which would vitiate any such attempt; the pur-
pose for which a census is taken ig limited to finding out the state of
occupation in trains on each section so as to enable action being
taken on the following lines: —

(i) Introduction of additional coaches on trains where room
may be avhilable and where the ‘oecupation figures rcveal
overcrowding.

(ii) Readjustment of the rake composition by subsituting
coaches of any particular class having relatively less occu-
pation with coaches of a class where overcrowding is noti-
ced.

(iii) Withdrawal of train services or reduction of the rake com-
position on sections where occupation is poor.

inistry of Railways (Railway Board) OM. No. 73-B (RCC)-4226
iniatey @ e { d dated the 24th October, 1973].

Recommendation (S. No. 71, Para Ne. 251)
The Committee have an impression that a very large number of

persons who travel in higher classes, particularly, in First Class or
Air-conditioned Class, do so either on Government account or on
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Railway passes or on expense atcount of companies. The Committee
feel that the Railways should carry dut detailed anilysis in order to
determine, first, the cost of operation of ﬂm'erent classes of travel and
secondly, the type of clfentele they have to cater for, so as to lay down
a firm policy for bringing ¥bout rationalisation in classes of travel
keeping in view the objective of having the minimum number of
classes in the context of socialistic pattern of society and the fact
that in most of the foreign countries the classes of travel are only
about twd.

’I'teply of Government

The Commxttees .obgervations are noted. A detailed analysis for
deterxmmng the cost of operation of different classes of travel has
already been undertaken. It is likely to be completed in about a
year when the question of rationalisation of fares for the various
classes of travel will be considered. As for the number of classes of
travel on the Indian Railways, it i to be mentioned that after with-
drawal of second class and re-naming of the present third class as
second class which is likely to take effect from 1-4-1974, there will
be only two main classes of accommodation viz. first and second clas-
ses, in addition to the Air-conditioned accommodation.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226
dated the 24th October, 1973].

Recommendation (S. No. 72 Para No. 2.52)

The Committee would like Government to examine whether it
would not be in the 6ver-all interest, to withdraw the air-conditioned
coaches by a specified date, so as to convert/replace them by Third
Class coaches in order to relieve the over-congested conditions of

travel.

Reply of Government

The Govérnment have given careful consideration to this recom-
mendation and it is felt that the total withdrawal of air-conditioned
coaches from all trains would not be desirable. One good reason for
maintaining the air-conditioned class of accommodation is to caler for
the foreign tourists. Moreover, as a Commercial Organisation, the
Railways should continue to provide the classes of travel for which
there is demand. In fact this accommodation is provided on a few
important traing only.



However, the justification for providing air-conditioned class of
-accommodation on specific trains is reviewed from time to time and
it ¥ Withdrawn from trains or sections on which the utilisation is
féuhd t9 be inadequate.

[Ministry of Railways (Railway Board) OM. No. 73-B (RCC)-4226
dated the 24th October, 1973].

Revomistidation (3. No. 73, Para No. 253)

Id this cdnnection, the Committee would like to caution the Rail-
ways that the policy of continuing the existing classes till the life time
of the éidistin’“g anch:es, is likely to result in continuation of these
classes indefinitely as had happened in the case of Second Class travel.
It is, therefore, of utmost important that a decision to rationalise the
number of classes of trdavel on the Railways should be taken immedi-
.ately and implemented from a specified date.

Rebly of Governmient

As regards cohfinuing the A.C. Class, attention is invited to the
reply for Recommendation No. 72.  As for rationalisation of the num-
ber of classes, it may be observed that after the withdrawal of the
present Second Class and renaming of the present Third Class as
Second Class, which is likely to take effect from 1-4-1974, there will
be only two main classes of accommodation on the Indian Railways
viz., First and Second in addition to the Air-conditioned accommoda-
tion.

[Ministty of Railways (Railway Board) O.M. No. 73-B(RCC)-4226
dated the 24th October, 1973].

Recommendation (S. No. 84, Para No. 2.88)

The Comrtiittee note that no separate accounts are being kept
either of the running cost or the maintenance cost of thesc inspection
carriages. The Committec stress that the cost of running of these
carriages as well as the maintenance cost should he specifically main-
tained and a watch kept at the Divisional and headquarters levels to
see whether the money spent on the running of these saloons by the
officers is commensurate with the discharge of official responsibilities
and whether it woiild hot be better to do away with these carriages
by a specific time by augmenting the lodging facilities at suitable
points where théy thay not exist at present.
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Reply of Government

Detailed comments on the maintenance of cost of repairs separa-
tely for different types of coaches have been given against Recommen-
dation No. 65. It will not be feasible to keep separate accountal for
the repairs and maintenance of inspection carriages as it would in-
volve a substantial increase in the unproductive clerical labour for
separately indenting, stocking and accounting the materials required
for repairs as also separating the repair gangs exclusively for inspec.
tion carriages. The number of inspection carriages at a time in any
Workshop are extremely limited not being generally more than 2 or
3. In the Carriage & Wagon Depots on the Divisions separating the
cost of repairs will be also dificult. Considering that the use of ins-
pection carriages is restricted to the minimum compatible with essen-

tial needs, the primary purpose for maintenance of such separate sta-
tistics has already been served.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC) 4226
dated the 24th October, 1973].

Recommendation (S. No. 85, Para No. 2.89)

The Committee further suggest that the running costs and main-

tenance costs of inspection carriages should be indicated in the Annual
Report of the Railways (Zone-wise).

‘Reply of Government

In view of the comments given against Recommendation No. 84,
no action can be taken on this recommendation as the same is entirely
dependent on aceptance of Recommendation No. 84.

[Ministry of Railways (Railway Board) O.M. No. 78-B (RCC) 4226
dated the 1st March, 1874].

Recommendation (S. No. 86, Para No. 2.90)

The Committee see no justification whatsoever, for construction
of New inspection carriages. They would, therefore, like the Minis-
try to issue suitable instructions to stop the manufacture of such
carriages in future.

Reply of Government

Construction of New Bogie Inspection Carriages on Additional
Account has aready been stopped. Instructions have also been issued
not to programme the manufacture of New Bogie Ingpection Carriages
on Replacement Account, without specific prior sanction of the Board
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on tl3e ’,nffifs of each case. Construction é:f Four-wheeler Inspection

Carriages Will, however, contifiue &' réplacernent of Tveraged fout-

wheet inspection carriages'fs essential for’ ’i)‘i‘of:"e’f' inspections of stat-

fons, tracks, depots etc. by offi¢fals on the lie," Vv Ty

[Ministry of Reilways (Railway Board) OM. No. 13-B (RCQ)-

| 4226 dated the 1st March, 1974]
Roeommondalion (S. No. 89, Para No. 324)

. S L cany, s b )

The Committee note that in the absence of complete data, the above
figure of Rs. 25 crores has been worked out on an “approximate”
basis and that the figures for subsequent years are under compilation.
The Committee regret to observe that despite the assurance given
to the Estimates Commjitee by the Ministry that the figures for 1968-
69 would be made available to Parliament in the latter half of the
year 1969 and. that the same procedure would be repeated in subse-
quent years, the requisite information was made available to the
Estimates Committee as late as in October 1972.

Reply of Government

Noted but the Ministry of Railways V}ypu,l,dlli_krg\to clax;ify that ;pp
reasons for the defdy in the submission of the information were ex-
plained to the Estimates Committee, viz., that the collection ‘of dec-
laration forms from individual railway employees indicating actual
journeys performed on the passes issued to each one of them had been
very difficult and inspite of the best éfforts, it had not been possible
to furnish the requisite information earlier.

[Ministry of Bailways (Railway Board) Q.M. No. 73-B (RCC)-
. ' 4226 dated the 1st March, 1974]

Recommendation (Serial No. 90, Fara No. 325)

While the Committee agree that the work involved in collgpting
the data may be heéavy they regret the inordinate delay tbﬂat occurred
in making the informatioh available to Parliament. This is qnly fti-
dicative of lack of seriousness in dealing with an issue which not only
affects railway finances substantially but also aécentuates the prob-
lem of over-crowding on Railways. '

Beply of Government
From the reasons indicated in the reply to jtem 3.24 of Summary

of Conclusions, it would be seen that though every effort wf:%g-e
to compile the requisite information, it was gqssible to furanl': ..t e
2634(E) LS—7 -
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approximate cost to the Estimates Committee only in 1972 because
of the various practical difficulties. The Ministry of Railways would
respectfully submit that there was no-lack of seriousness in dealing
with the matter. It may also be submitted that the cost of passes/
PTOs to railway servants is only notional. While the percentage of
occupation of accommodation by Railway employees naturally varies
between the various classes and over various sections and-during vari-
ous periods of the year, the overall percentage of pass holders to the
total number of passengers in non-suburben sections in 1968-69 was
only 5.

[Ministry of Railways (Railway Board) O.M. No. 73-B. (RCC)-
4226 dated 24th October, 1973].

Recommendation (S. No. 140, Para No. 5.61)

The Committee are aware of a feeling particularly amongst the
foreign tourists that water supplied is not always safe from the point
of view of health. The Committee would suggest that.the Railways
should investigate the possibility of making available hygienic water
free from health hazards which could be sold in sealed bottles at a
reasonable price.

i Reply of Government

Special trains forvforeigh tourists are arranged by Travel Agents,
who obtain the supply of mineral water in sealéd bottles” from the
ship which brings them and serve such water in special trains. This
apart, Soda Water is available in Dining Cars on most of the trains.
Generally foreign tourists drink aerated water, mainly Coca-Cola,
which is available in the dining cars at stations. Enquiries reveal
that Parle Beverages Pvt. Ltd. are the only manufacturers of Acqua
Minerals (Plain as well as carbonated) in India. Their current sel-
ling price is. Rs. 15 per dozen bottles. After taking into consideration
the overheads including freight, &tc., the selling rate for each bottle
will be about Rs. 2 per bottle. All brands of aerated waters are cheaper
than this product and therefore, its sale potential does not seem to
be bright for adoption on a large scale. In view of free availability
of soda and various brands of aerated water, it does not appear to be
necessary to take special steps to promote the sale of any other type
of water. .

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated 1st March, 19741,



CHAPTER 1V

RKRECOMMENDATIONS IN RESPECT OF WHICH GOVERNMENT'S
‘REPLIES HAVE NOT BEEN ACCEPTED BY THE COMMITTEE

Recommendation (S. Nos. 2 and 3, Para Nos. 1.18 and 1.19)

The Committee are constrained to observe that the provision of
transport facilities for passengers has not received as close an attention
of the Railways as it should have, in view of the dependence of a
large . pumber of people on rail transport particularly for long distanc.-
«s. While the Committee concede that the constraint on resources can
be a limiting factor fer provision of adequate passenger facilities and
.amenities, they would have imagined that there was for that very
Teason a greater need for perspective and detailed planning so as to
allocate the scarce resources appropriately in the order of priority.

The Committee are convinced that if this careful planning had
‘been done right from the beginning of the first Plan, the Railways
-‘would not have been faced with such an acute problem of congestion
on trunk routes as well as rail transport for metropolitan and other
.capital cities. The Committee would stress that the Working Groups
.comstituted by the Planning Commission to go into the requirements
of Passenger Traffic for the Fifth Plan should examine the matter in
-all its aspects with special reference to the backlog which has accumu-
lated in the matter of provision of adequate transport facilities to
passengers particularly on the trunk routes so as to suggest a con-
.crete plan of action with proper priorities.

Reply of Government

1t is submitted that in spite of limitations of availability of funds
and terminal capacities at the larger cities, the Railways have
-coﬁt{ﬁﬁgd to provide more accommodation in trains and speedier
travel through electrification and dieselisation of passenger- trains.
“The number of III class sleeper coaches provided in mail and Express

93 . - .o
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trains and certain passenger trains invoiving night journeys has in--

creased from 1800 in 1969-70 to 1975 in 1970-71 and 2,100 in:
1971-72,

An analysis of III class non-suburban passenger traffic indicated
that there has been rppid increase in travel by mail and express
trains both in term of number of ariginating passengers and passen-
ger kilometers. This dls0 reveals that there is lower rate of increase
in travel by ordinary passenger trains. The following figures are:
relevant:— | K

Mail/Expeon Ondinary
. No.in ~ %sge  Novin ~~ "%dge
Pass. originating milliops .  incresse milligns fncresse
T banamid over pre- ” over pres
"vious “wolus: -
years years
1969-70 . . . 445 425 10179 435
1970-71 . . . 154-,8 711 19333 1- 5K
1971-72 . . . 1672 8-04 1068-6 3:43
Pus:mgcrl{qqs.
1969470 . . . 34,769 3:65 52,115 4°44
1970-71 . . . 37,856 888 42,888 135"
1971-72 . . 41,486 9 59 58,871 3 89

The observations of the Committee regarding the requirement of
passenger traffic for the Fifth Five Year Plan gre-noted.

[Ministry of Reilways (Railway Board) O.M. No: 78-B (RCC)-
4226 dated 24th October, 1073].

Further information called for by the Committee

Please indicate whether the provision of additional accommodation-
in passenger trains during the Fourth Five Year Plan was commen-
surate with the increase In passenger traffic. If not, what concrete
schemes have been drawn up to cover up the backlog during the-
Fifth Plan’ T | .

i (LSS OM. No. 1/4/73-RCC dated 24-5-T4)..
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o Reply of Goveranment

Planning for coaches was done on the Indian Railways on the
'basig of increase in ‘Passenger kilometres' and not on ‘originating
passengers’. The increase in passenger kilometres was used to deve-
lop additional vehicle kilometres requirements based on progressive-
Jy improving norms of vehicle usage and availability.

2. The Railways’ original Fourth Plan had anticipated an increase
«of 23.06 per cent in vehicle kilometres during the Plan period. How-
-ever, the provision made in the Plan based on the limitation of pro-
-duction capacity as well as resources was expected to allow an in-
<rease of nearly 19.8 per cent in the non-suburban passenger vehicle
kilometres. For the suburban traffic the estimates had to be deter-
mined by trend projection,

3. The increase in passenger kilometres/vehicle kilometres in
1873-74 (end of Fourth Plan) over 1968-69 (beginning of the Fourth
Plan) in passenger kilometres is indicated below:—

Passengers Kilometres 1968-69 1973-74 percentage

(Prov.) increase
Suburban  (in millions) . . 19515 27350 4i°2
'Non'-Subur‘b-n (-do-) . . 8742¢ 103550 18-4
Vehicle Kms BG/MG (in millions, . 3716 4144 (72-73%) 11§

*(1973-74—Not recdily available).

4. Although it has not been possible to provide for the entire
growth of -passenger traffic during the Fourth Plan due to terminal
difficulties, want of adequate line capacity on trunk routes etc., so
far as non-suburban long distance passenger traffic was concernfed,
tiie requirements were largely met. However, tentatively, during
the Fifth Plan period the growth of non-suburban passenger traffic
is expected to be about 4 per annum in teifms of passenger kilo-
metres. The growth of suburban passenger traffic is anticipated to
vary from 3 per cent per annum in Calcutta area to 6 per cent per
annum in Bombay area, the overall growth being about 5 per annum.
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Provisioning of non-suburban and suburban coaches both on addi-
tional and replacement account is expected to be as follows:—

Additional Replacement  Total
Account Acoount

Non-suburban . . . . . 2972 3537 6509
Suburban . . . . 10851 53 1104
Total ce e e 4032 3590 7613

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
- 4223/11 dated the 27th July, 1974].

Comments of the Committee

Please see Chapter—I for. comments.

Recommendation (Serial No. 9, Para No. 1.40)

The Committee note that as against the plan programme of plac-
ing 6450 coaches on line on additional account during the Fourth
Plan period, the procurement during the first three years of the Plan
was of 3,648 coaches. It was stated by the Railway Minister in his
budget speech (February, 1973) that an additional 1177 BG and 247
MG coaches would be pressed into service in the current year
(1972-73). The expenditure on provision of coaching stock so far
has been of the order of about Rs. 29 crores as against the Plan pro-
vision of Rs. 116 crores. The Committee trust that the-production
units would be fully geared up so that the Plan target for provision
- of 6,450 coaches is fully achieved.

Reply of Government

Out of 6450 coaches (other than EMUJs) required during the 4thr
Plan, only 3250 coaches are on Additional Account and remaining
3200 are on Replacement Account. The progress made in construc-
tion during the first four years of the IV Plan (i.e. 1969-70 to 1972-73)
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and the expected production during the last year of the IV Plan
namely .1973-74, are indicated below:—

chuiremetﬁé ' conventional oowhes
dur ing the IV Plan Period . B.G. M.G. NG. ToTAL
412§ 212§ 200 6450
1. Actual construction durmg 1969-70 to .
1972-73 (4 years) 2042 1959 22 4933
2, F.tpected duting 1973-74 . . . 102§ 173 20 1217
3. Total Production. . . . 3967 2141 42 6150

It will thus be seen that the actual realization of coaches on B.G./
M.G. systems has been 6108 numbers against 6250 units planned, ex-
clusive of 119 coaches exported during the plan period.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated 11th March, 1974].

Further information called for by the Committee

(a) Please furnish the number of B.G., M.G. and N.G. coaches
actually constructed during the year 1973-74.

(b) Please also indicate the reasons for shortfall of as many as
158 N.G. coaches against the target of 200 units during the Fourth

Plan.
(LSS O.M. No. 1/4/73-RCC dated 24-5-74).

Reply of Government

(a) The number of Coaches constructed during 1973-74 is as
under:—

Producti " BG. B.G. M.G. N.G. Cosches  Total
Ur\:{;‘tmn Coaches EMUs Coaches Coeches  for

ICF . . 642 102 .. .. 6 750

Rly. W/ Shops . 66 29 13 108

BTML . . . 299 299

Jessops . 21 127 .. .. 148

ToTAL . 1007 123 156 13 6 1305

o —
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(b) With due regard to the recorinendations of the Uneconomic
Branch Lines Committee and the proposed Gauge convers;on etc
the question whether replacement of NG coaches should be arranged
or not was under consideration. In view of this the final order to
the Raxlways to undertake the manufacture of 200 NG coaches during
the 4th Plan period was able to be issued only on 26th October, 1971.
Taking the lead time for material schedules being drawn up and
procurement of the items the actual manufacture was only upto a
level of 13 NG coaches. The planning 'is that the remaining may be
got completed in the next 2 to 3 years.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4223/1I dateéd the 27th July, 1974).

Comments of the Commites
Please see Chapter—t for comments.

Recommendation (Serial Nos. 11 and 12 Para Nos. 142 and 143)

The Committee find that the performance of Jessops with regard
to production of MG coaches (and EMUs) has not been very satisfac-
tory. They are surprised to learn that the number of man-hours per
coach required by Jessops is 24 times that required by the ICF.
As majority of shares of the company are held by Government, the
Comm.ittee see no reason why Government did not take effective
and expeditious steps to streamline the functioning of this Unit so
as to optimise its production. Now that the firm would be turning
out integral coaches of the type produced by ICF. it is necessary
to ensure that the number of man-hours per coach required by
Jessops are comparable to those on the ICF.

The Committee would like the Ministry to report to the next
Railway Convention Committee the action taken on the report of the
Technical Committee appointed to investigate the possibility of in-
creasing the production capacity of Jessops and the results achieved.

Reply of Government .

The above mentioned recommendations have been communicated
to the Ministry of Heavy Industry who are controlling the manage-
ment of M/s. Jessops & Co. for necessary action.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated 11th March, 1974].
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Further informafion called for by the Commitiee
) I’le'ase ihglébte' the action taken by the Ministry of Heavy Indus-
Y/ on' the Féport of the Techhical Committee,
(LSS O.M. No. 1/4/73-RCC dated 24-5-74).
Reply of Government
11. A' reférencé in' respect of this item was made to the Ministry
vof Heavy Industry for their comments. The comments of that Min-
dstry has since been received and the same are reproduced below:
“Comparison with the cost of production at ICF with that at
Jessop is not tenable as any such comparison should take
dﬁe cognizance of thé capital investment in ICF, volume
of production (compared to that of Jessop) and method
of construction and manufacturing technique. Besides,
ICF’s method of computation of man-hours for the coaches
is somewhat different from that of Jessops, in so far as
ICF labour man-hours booking does not include unskilled
and indirect man-hours which instead go into the over-
head. In the case of Jessops, all these are reflected in the
‘total man-hours booked on a job. Reference to man-hour
‘only ignoring other elements of cost and cost of conver-
sion, would therefore, form no basis for comparison.”

In this connection, Ministry of Railways are of the view that al-
“though there can be difference in the method of computation of
labour man-hours and other elements of costs between Jessops and
ICF, the total cost of a finished coach manufactured by both uuits
-should be comparable. Since the total cost of Jessop’s coach is very
much higher than that of ICF coach, the Committee’s observation
that Jessops should streamline their production with a view to re-
duce costs is pertinent. As it is a subject for action by Ministry of
Heavy Industry, the Railway Convention Committee may like to
pursue the issue with the concerned Ministry.

12. The matter was referred to the Ministry of Heavy Industry
for their comments. In reply they had advised that they are not
aware as to who appointed this Committee and to. whom the Com-
gﬁ‘fttg"e submitted their report. They have since been supplied rele-
vaat references to the extant available with this Ministry to enable
‘thethi to trace the connected papers at their end and to send a final
reply. The final reply is still awaited. However, as this is a subject
pertaining to Ministry of Heavy Indusiry, the Railway Convention
Committee may consider the desirability of pursuing the issue with
‘the concerned Ministry. Should any further communication be re-
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ceived in this Ministry, the same will be forwarded to the Conven-

tion Committee for their further consideration. =
[Ministry of Raillways (Railway Board) O.M. No. 73-B (RCC)--
-4223/11 dated the 27th July, 1974].

Comments of the Committee
Please see Chapter—I for comments,

Recommendation (Serial Nos. 20 and 23, Para Nos. 1.74 and 1.77)

The Committee regret to note that according to the latest census.
of occupation of various classes of accommodation provided in the
trains the extent of overcrowding ranges from 12 per cent to 86 per
cent on the Broad Gauge and 20 per cent to 115 per cent on the
Metre Gauge in the third class. This does not obviously take into
account a large number of passengers who are left behind from the
Mail and Express trains on the waiting list. These figures of over-
crowding which, by themselves present a sorry state of affairs, do
not reflect the correct state of overcrowding in third class which is
very acute, particularly on the fast Mail/Express {rains.

The Committee are not fully convinced if the dimensions of the
problem of overcrowding in third class have been fully realised by
the Railways and whether the methodology followed while carrying
out the census of occupation of passengers trains ensures a realistic
appraisal of the same. The Committee would like the census opera-
tions to be so developed and refined as to provide reasonably accu-
rate forecasts of the growth of traffic in a particular area so that
advance action could be taken to cater to the traffic that may be
gradually building up.

Reply of Government

For the purpose of estimating the growth of passenger traffic
projections are made after considering various alternatives such as
linear time trend, population growth, national income ete. and on
this basis planning of additional rolling stock line and terminal capa-
city is undertaken. The purpose for which a census is taken is limit-
‘ed to ﬁndin& out the state of occupation on trains on each section.
Based on the census result loads of trains are augmented if room
permits or by change of traction, Wherever line capacity terminal
capacity and stock is available, additional trains are also introduced.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated 24th October, 1973].

Comments of the Committee
Please see chapter I for comments.



CHAPTER 1

RECOMMENDATIONS IN RESPECT OF WHICH GOVERNMENT'S
REPLIES ARE OF AN INTERIM NATURE

Recommendation (Serial Nos. 26—28, Para Nos. 1.90—1.92)

The Committee note that the anticipations of traffic materialisa-
tion on the NG system by the end of the Fourth Plan were exceeded
by 3.63 million during 1969-70 and by 2.28 million during 1970-71.
The Committee further note that the procurement programme of NG
coaches has been lagging very much behind in so far as out of a
target of 200 additional coaches only 15 were procured upto Septem-
ber, 1972. Even assuming that the plan for procurement of 123 coaches
by 1973-74 materialises, there will still be a shortfall of 77 coaches.

As the Railways are incurring a loss of about Rs. 7.50 crores per
annum on the Narrow Gauge lines, any further capital investment
has necessarily to be related to the prospects of a reasonable return.
However, as pointed out by the Uneconomic Branch Lines Commit-
tee, the postponement of replacement of stock and lack of proper
maintenance have themselves resulted in deterioration in the service,
which in turn, has contributed to further loss of revenue.

The Committee feel that the rising trend in the quantum of pas-
senger traffic on Narrow Gauge system requires a reappraisal of the
requirements of coaches and locomotives with a view to stepping
up the procurement programme, if necessary. The areas where
overcrowding is heavy, may be identifled and plans drawn up for
alleviating the hardships of passengers in such places.

Reply of Government

With the increasing emphasis on having one uniform gauge in
the country i.e. Broad Gauge investments on the Narrow Gauge par-
ticularly are being undertaken only where unavoidable.

The observations of the Committee that the reappraisal of the
requirement of coaches and locomotives for the narrow gauge should
be made where overcrowding is heavy, are noted.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated 24th October, 1973].
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Further information called for by the Committee

Please specify the NG Séctions where overcrowding is persistent-

ly heavy and the steps taken or proposed to be taken to alleviate the
hardships of passengers on such sections.

(LSS O.M. No. 1/4/73-RCC dated 24-5-74).
Reply of Government

.. As per census taken in April-May, 1973, most of the trains on the
NG Sections of South Central, Southern, Northeast Frontier and
Northern Railways are not overcrowded. There is liowever, over-
crowding on the following NG sections of other raflways.

1. Eastern Railway:.
1. Ahmedpur—Katwa Section
2. Bardwan—Katwa Section
I1. Central Railway:
1. Murtizapur—Achalpur Section
. Pachora—Jamner Section
. Gwalior—Sheopur Kalan Section
. Pulgaon—Arvi Section
. Gwalior—Bhind Section
. Gwalior—Shivpuri Section
. Dholpur—Tantpur Section

S O L b w N

“III. South Eastern Railway:
1. Gondia—Balaghat Section
2. Balaghat—Nainpara Section
3. Nainpara—Howrah—Jabbalpur Section
4. Nagpur—Chindwara Section "
6. Chindwara—Nainpara Section’

"IV. Western Railway:
1. Miyagam Karjan—Motikoral Section
2. Miyagam Karjan—Dabhoi Section
3. Dabhoi—Chhuchapura Section, and
.4, Nadiad—Petlad Section.
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The steps taken by the Zonal Railways to relieve overcrowding.
on these sections are being ascertained from the concerned Zonal
Railway Administrations. 4

[Ministry of Railways (Railway Board) O.M. No. 78-B (RCC)-
4223/11, dated 27th July, 1074).

_ Recommendation (Serial No. 92, Para No. 3.27)

The Committee note that similar travel concessions are made:
available by ithe Railway administrations in some foreign'countries
to their employees and that the labour in India “has more or less
taken it as an earned facility”. While the Committee woyld not like
to deprive 'the'\ﬁéflﬁv'éay employees of these facilities, they agree with
the views of the Second Pay Commission as well as the Estimates
Committee that there is a strong case for curtailment of this facility
which is heavily weighed in favour of Class I and II staff. The Com-
mittee see no reason why any distinction should be made amongst
different categories of Railway staff in this respect. In the absence
of any convincing arguments to the contrary, the Committee reiterate-
the recommendations of the Estimates Committee that (i) the num-
ber of free passes allowed to serving Gazetted Officers (Class I & II)
should be brought at par with those allowed to Class III and IV em-
ployees; and (ii) suitable reductions may gradually be made in the:
number of free passes allowed to retired railway employees also with
a view to effect economy and bring about uniformity.

Reply of Government

The Ministry of Railways would like to point out that this matter
has been carefully considered by Government at different stages in
connection with the recommendations of the Estimates Committee:
referred to and the decision taken keeping in view all the circum-
stances of the case. The matter has, however, again been taken up
for review,

.

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated 24th October, 1973].

Further information called for by the Committee

Please intimate the final decision taken in pursuance of these
recommendations,

! (LSS O.M. No. 1/4/73-RCC dated 24-5-74).



i 104 . 1
Reply of Government

The matter is still under consideration.

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4223/11 dated 8th July, 1974].

New Drvt; B. S. MURTHY,
.December 9, 1974. . » Chairman,
.Agrahayana 18, 1896 (Sdka). Railway Convention Committee,
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Iv.

Aud'viiiof thr 3:tie tas 1 by Gover im:nt on the recommendations contained in the Fourth

"APPENDIX
(Vide Para 4 of Introduction)

Report of the Railway

Total Number of recommendations

.

Committee, 1971

Recommendations which have been accepted by Government (vide re-

commendations at Sl. Nos. 1, 4—8, 10, I

4354, 66, 67, 74, 75, 83, 87, 88, 91, 91-139 & 141)

Number .

Percentage to total

Recomm:adatioas which the Committee do not desire to
of the Govenment’s reply (vide recommendations, at Sl.

.

.

.

.

29, 42, 65, 68—73, 84—86, 89, 90 & " 140) .

Number .
Percentage to total

Recommendations in res
been accepted by the

.

mmittee (vide recommendations at Sl.

2,3, 9, I, 12, 20 & 23)

Number
Percentage to total

.

.

0—38; 22, 34’ 333 30'-4[,

ursue in view
08, 13, 19, 2I

.

.

of wich replies of Government have not

.

.

Nos

V. Recommendations in respect of which final replies of Government are still
awaited (vide recommendations at SI. Nos. 26, 27, 28, & 92)

Number .

Percentage to total

.

)0

.

141

79°5%

18
12°7%

5%

3'8%
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